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The question was proposed

SHRI  VISWANATHA MENON
(Kerala) : Sir, I oppose the Bill at the
introduction stage.

MR. CHAIRMAN : The question is :

“That leave be granted to introduce
a Bill to provide for the extension of the
duration of the Legislative Assembly
of the State of Kerala and to amend the
Kerala Legislative Assembly (Extension
of Duration) Act, 1975.”

The motion was adopted.

DR. V.A. SEYID MUHAMMAD : Sir,
I introduce the Bill.

THE BUDGET (GENERAL) 1976-77—
General Discussion

SHRI S.G. SARDESAI (Maharashtra) :
Mr. Chairman, Sir, the Budget presented
this year is a Budget with a difference.
For one thing, the Finance Minister has
received more bouquets than brickbats
from various quarters. This is not a very
usual thing in our country. This is some-
thing which has not happened for
a very long time indeed. | do not
grudge him the satisfaction, the happiness
which he must have derived from
this development. In fact, it can also be
stated that the Budget presented to us
this year is something like a rabbit produced
out of the hat, something which, on the face
of it, appears to be astounding, something
which has been tremendously praised by
Mr. Palkhivala only yesterday and which,
at the same time, has given a ceftain amount
of relief to the common man also. It is
something new, something puzzling, That
is the kind of Budget which has been
placed before us this year.

I can understand the feelings of the com-
mon man and certain kinds of features which
are there in the Budget about which T would
like to say that they are really good. There
is no question of denying- that they are
really good. For instance, the tradition
in our country has always been that the
very approach of the Budget creates a sort
of nightmare for the people. As the Bud-
get day draws near, all sorts of consumer
goods appear to vanish from the market,
all sorts of prices begin to rise and, after
the Budset, usually there is a greater rise
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in prices of consumer goods. That has

not happened this year.

Prices have not come down as reported
only the last two or three days ago but,
in any case, they have not risen and that
is something for which the people naturally
feel thankful. Apart from the reactions of
the common people, there is another thing.

Mr. Deputy Chairman in the Chair.

The excise dutics which have risen by
hundreds and hundreds of crores during
a long period are something like the Kama=
dhenu of the Government, and this Kama-
dhenu has not been milched this time.
There is no rise in excise duties and that
is the main reason why there is no general
rise in the prices of consumer goods.

There is another thing also. The total
increase in the taxes this time is only Rs. 58
crores. This is something different from
what we are normally accustomed to.
There is yet another feature which has
been very much appreciated in the other
House also, namely, the very weighty
increase in the appropriation for this year’s
Plan. In fact, in the very opening para-
graph of the Finance Minister’s speech
he hastened to tell us that the increase is
531 per cent, that it is higher than that of
any other preceding time for any given year
and that the increased amount also is some-
thing like Rs. 1,700 crores. So, these are
the immediate aspects of the Budget which
strike the reader and the immediate aspects
which have had a certain immediate impact
on the common people also. It is good
that these things are there and that, there-
fore, there is a certain amount of relief
among the people as a result of this Budget.

But I should like to go further because,
when the Finance Minister attempts—he
has done so in this Budget—to give some-
thing to everybody——at any rate, he creates
an impression that he has given something
to everybody without taking much from
anybody. Naturally the question arises.
How is this done? What are the means,
what are the reserves? And that is the
reason why, 1 think, unlike on previous
occasions, the reactions to this Budget
during the last eight or nine days after it
was presented to the Lok Sabha. About
eight days have passed since then and we
notice, even from the newspapers that in the
reactions and comments as they appeared
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on the first day, second day, third day,
fourth day and fifth day there is a gradual
change. There is a gradual change in the
reactions and the comments on the Budget
during the course of the last one week be-
cause, as I said, everybody has put the
question : How has this thing happened ?
And the longer the time passes since the
presentation of this Budget, the greater the
criticism, the greater the doubts, the greater
the questions which are being raised. Even
in the Lok Sabha, compared to the speeches
delivered on the first day when the Budget
discussions started, the speeches delivered
yesterday, even by Congress people, were
far more sharp. In the course of these
8 or 9 days lots of questions and doubts
have been raised and what they are I want
you to understand.

The first and the most important question
that has been raised is : Does this Budget
sacrifice or, at any rate, seriously compro-
mise with the long term objectives, long-
term policies of planning in India for the
sake of certain jmmediate and temporary
gains? This is a very important question
because even if some temporary gains are
secured. If they are at the cost of our
long-term objectives and long-term policies,
then such gains are only temporary, short-
lived and the good that such a Budget
might do now is undone by the harm that
it does later on. This question has been
raised and in this respect, other questions
also follow, namely :

1. Does this Budget really strengthen
the selfreliance of our economy ?

2 Does it seriously reduce the economic
disparities in the country?

3. Does it attack the economic power
of the monopoly houses in India?

And lastly, is the question which the
Finance Minister himself considers to be
a very strong point of the Budget, with
which I am going to deal when I come to
that, namely: Doe. jt really provide for
greater savings and greater investment
within the framework of price stability ?
In fact, the most important argument in
favour of this Budget, as was placed before
the Lok Sabha by the Finance Minister,
was precisely thjs -

I want this Budget to be judged from this
criterion, namely that it provides for greater
SaVIngs and  greater inyestments within
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the framework of price stability. This
is the main claim which the Finance Minister
made in his speech in the other House,

So, these are the questions which have
been riased and I would surely like the
Finance Munister or Shri Pranab Mukheriee,
when he replies here—I have read his
speech which he gave in the other House
yesterday—to deal with these aspects,

I am not going to spend much time on
the immediate aspects of the Budget.
about which so much has been said. But
these aspects ought to be dealt with more
thoroughly, namely, whether you are sacri-
ficing our long-term interest, our long-term
policies for the sake of some immediate
short-term gain.

When 1 raise this question, the first point
which comes to my mind is that this Budget
comes in a certain economic and political
background. Last year, the emergency
was declared. It was followed by the
20-point economic programme. The who!e
country was told that the emergency is
there to politically fight the right reactiona-
ries. The 20-point programme is there,
at any rate, to a certain extent to undermine
the economic base of the reactionaries in
this"country. If this is the context in which
the Budget has come, we have a right
to expect that in such a situation the Budget
should have made a serious attack both
on the Indian monopoly capitalists in this
country and also on the foreign monopoly
capitalists in our country. That is the way
of proceeding further if you want to under-
mine the base of economic reaction in this:
country., When this is posed, naturally
other things follow. In fact, I do not wanf
to spend tmuch time on that. It is because
of these things, failure to tackle these ques-
tions that, as I said earlier, this aspect of
attempting to please everybody has come
before us in this Budget.

Now, there are three points which I
will elaborate, which according to me
really prejudice our long-term interests
for the sake of some immediate gain. What
are those three features of the Budget?
And I would like the Finance Minister to
deal with these clearly because they run
like a continuous thread throughout
the Budget. Firstly, the Budget places
a very great reliance on the profit motive
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of the private sector for the purpose of
generating savings and investment—a tre-
mendous reliance, openly, without hiding.
There is no effort to hide it also. It will
depend upon the profit motive of the private
sector for securing more savings and more
investment. Secondly, so far as the internal
financial resources to be raised within the
country are concerned, the Budget is gravely
dependent upon the huge deposits of the
impounded dearness allowance and the
wages of the workers and also of the ban-
king system and similar institutions of the
country. This is what it is dependent upon
for resources. And thirdly, so far as foreign
resources are concerned, it is very heavily
dependent on foreign aid and on foreign
exchange resources. 1 am going to speak
about the foreign exchange resources
because not mych was said about them in
the other House. These are the three
things which run like a continuous thread
in the Budget Speech. I will say a few
words about each one of them.

Regarding the first point that you depend
so very heavily on the profit motive of the
private sector, I do not want to cover the
same ground which has been covered
at great length in the other House, namely,
the tremendous amount of concessions,
whether in direct taxation or in indirect
taxation—whether it is excise duty or
income-tax or wealth-tax or export promo-
tion incentive—which have been given to
the big industrialists. They have been
dealt with at great length, they have been
thrashed out threadbare, in the other
House. But there is one point which I
felt was not stressed in the other House
perhaps because it was not directly a part
of the Budget. But it is an important
point which Mr. Subramaniam has stressed
in his Budget Speech, and I want to refer
to that point. That point deals with the
state of affairs in cotton textiles, in
jute manufactures and in sugar industry.
This is what he tells us about these three

industries in his Budget Speech in paragraph
213 :—

“The country has, therefore, a vital
stake in the good health of these indus-
tries.... The provision of adequate re-
sources for modernisation and rehabili-
tation of these industries is therefore ano-
ther matter of high priority.”
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For whom? For the Government. Now,
Sir, the world knows that for years and
years these are precisely the three indus-
tries which have not only constantly made
huge profits but which have never used
their profits for modernisation and reno-
vation. On the contrary, it is these three
industries which have squandered crores
and crores of money, which have embezzled
money, which have misappropriated money
actually, Therefore, on the one hand,
they have looted the people and on the other,
they have never carried out their obligation
towards modernisation and renovation.
These are precisely the three industries to
whom, in the coming period, the Industrial
Development Bank and other kinds of
banks are going to be asked to give huge
loans. To whom are you giving loans?
You are giving loans pecisely to those
people who have never done any rehabili-
tation; by giving them these loans, they
are going to be asked to use them for reno-
vation—you want to tell us like this. If
they had really renovated their mills, how
is it what there are 103 sick mills now under
the Government’s control? It is to these
worst black marketeers, to these worst
tax-evaders that—though not direcly from
the Government—you are going to give
this vast amount through the banks. That,
incidentally, brings me on to the point
which I will elaborate. It is this money
which is given, not directly by the Govern-
ment but through the banking system,
which is used for other purposes. Yet
we are told that it will not lead to infiation.
Where does this money given to the textile
owners go, If 1t is not used for inflation?
Because of shortage of time, I do not want
to go into so many other things. But
what about controlled cloth? Now, you
have taken away the responsibility of pro-
ducing controlled cloth from the mill owners
and you have passed 1t on to the handloom
workers. What is going to happen to them.
1 do not know, or how you are going to
subsidise the handloom workers for pro-
ducing such a vast quantity of controlled
cloth. Now the textile industries will be
really producing fine cloth and all that for
the rich people here and for export. And
is it for this that such a huge dose of con-
cessions is going 1o be given? Now, what
is the point that I want to stress? [ want
\ to repeat 1t because it is stressed, correctly
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stressed but too often stressed, that you
give concessions to the rich and you do not
give ccncessicrs to the common man.
That is true, tut what I am stressing at
the mcment is not just that fact. What
I am ctressing is, what is the guarantee
that all these concessions in income-tax,
wealth-tax, this tax and that tax, are going
to be used for savings and for investment?
That is the point, because you have given
concess.ons to these people again and again
and it is precisely these concessions which
have been used by them in the past for
hoarding, for cornering stocks. for crea-
ting artificial scarcities in the country,
for inflation and for rise in prices. It is
these gentlemen to whom you have admit-
tedly made the biggest concessions on the
basis of the hope, or a kind of I do not
know what, that they would be used for
production and purposes of this kind.
So, my point is that the Finance Minister
has to come out ana e.plain as to why
such a gigantic reliance on the profit motive
of the private sector 15 laid here for the
purposc of savings and ravestment. They
have never used them in the past for this
purpose.

Now, I come to ike sccond point, that
is, regard to the raising of financial resources
within the country, the budgetary resources.
Now, when we think of raising financial
resources within the country, I think it is
necessary to have an idea of the current
year’s background, the year which is now
almost closing, the financial position of
the current year, before we go to the financial
resources of the next year. Now, what is
the experience of the last year? It is in
that context, the new Budget has come,
In the course of the last year, we find a
general improvement in tax revenue collec-
tion. It has been mentioned that the
general improvement in tax revenue colle-
ction compared to the original estimates
given in last year’s Budget is something
like Rs. 66 crores. You have collected
more because of efficiency and this and that,
Last year again, market loans exceeded
the estimates by Rs. 168 crores. So there
has been an excess of market loans. Last
year, external assistance also was Rs. 555
crores in excess of what was budzeted
for when the Budget was presented. Then
last year also there was transefer of financial
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and monetary responsibilities of the Govern-
ment to the banking system. So last
year also, for food purchases, for fertilisers
and all these things, Rs. 300 crores in ex-
cess of the Ludget estimates were passed
on to the banking sector for them to finance.
With all these, with all the increased col-
lections, with all the increased market
borrowings, with all the increased foreign
aid, with all the passing of your burden
to the banking system, last year's Budget
deficit increased from Rs. 247 crores to
Rs. 490 crores. This is the tremendous
increase in last year’s deficit. Despite the
fact that all these things worked in your
favour last year, yet we find that last year’s
deficit increased 1o such a vast amount.
Now this year, in the context of such a huge
deficit last year, once again you provide
for a deficit of Rs. 320 crores. It is not
as if you are «civing this deficit without
any background. This is the background,
Even with better tax collection, the deficit
increased. On top of it, this vear you
say that a deficit of Rs. 320 crores will be
there. Now, you have not given the figure
as to how much of the impounded DA
and wages you are going to utilise. As
far as I know, the precise figure is not given.
May be if 1 have missed it, the Finance
Minister will point it out. But it has been
calculated. ...

SHRI N.G. GORAY (Maharashtra) :
It is Rs. 480 crores.

SHRI S.G. SARDESAI: Yes, that is
the figure, but you have to go round and
round to arrive at it. Rs. 480 crores
are going to be used from the workers’
dearness allowance also for budgetary
purposes. Bank loans are going to be
Rs. 535 crores net, I really want to ask
this question. In the context of this vast,
big deficit of last year, despite improved
finances, if you come and tell us that the
deficit is going to be Rs. 320 crotes this
year. who 1s going to believe you?
This is the figure you have provided.
The direct question which should be put
to the Finance Minister is this : If this is
not inflationary budget, what is an in-
flationary budget? 1 really would like to
know. I will go a step further. The
word ‘inflation” is an offence. It is a
jargon used in the capitalistic economy.
This is an inflaticnary budget. And Shri
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Subramaniam cannot deny that. When
an inflationary policy of increasing money
supply is followed in the background of
rising prices, then the econoinists call it
inflation. When a policy of increasing
money supply is followed in the background
of falling prices, then there is a beautiful
word to describe it, namely, ‘reflation’.
But they do not call it so. Inany case,
Shri Subramaniam cannot deny that this
is a very inflationary budget. You can
forget the word ‘inflation’. But in the
context of all the figures, I would like to
know whether it is or it is not an inflationary
budget. Itis, Can you deny the tremendous
amount of risk that you are taking? Once
again you will see the days of rising prices
~—not in one month or two months or three
months. When this whole budget will
be implemented, 1 have no hesitation in
saying that after six or seven months you
will see the prices rising bécause the private
sector has more profit for investment pur-
poses and there will be rising price trends
and it will not be easy to control the situa-
tion. On the top of it, if you do not have
a good rain fall, I have not the remotest
doubt in saying that once again the people
will see the days of rising prices, and all the
problems of last year like black-marketing,
hoarding and profiteering will confront us
by the end of this year.

Now, coming to the next point, how much
are you doing to depend on foreign aid?
By 1971-72 forzign aid was reduced. Duaring
the Iast three or four years, year after _year,
you have been receiving massive foreign
aid and last year was a record in the matter
of foreign aid that we received, It was
Rs. 1,400 crores or Rs. 1,500 crores. It
was a record. The year 1975-76 created
a record for the receipt of foreign aid.
This year, again, you say that itwill be
Rs. 815 crores. Actually it will be around
Rs. 1,341 crores and part of it goes for repay-
ment of debts, etc. This quantum of forei-
gn aid you have again provided this year,
And as I said this is the other point about
which there should be more clarification
from the Finance Minister, but he either
goes round it or does not touch it.

Now I want to raise the question of the
character of foreign exchange reserves.
Again and again we are being told : “Our
foreign exchange reserves position is very
strong, it is very sound; does not matter,
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even though we have a deficit in the balance
of trade because our foreign exchange
reserves are there.” But in fact everyone
knows that the foreign exchange reserves
of our Government have not developed
at all becausc of a stcady excess of imports
over our exports. A strong or sound foreign
exchange rescrves position means that year
after year our export value is much more
than our import value Then we can say
that our foreign exchange reserves are
very sound. Simply bscause a Sowkar
comes and tells that it is very sound, it
cannot be so. Last year otr {foreign
exchange reserves improved because some-
thing like Rs, 400 crores were taken from
the International Monetary Fund. 1 really
wonder what sort of miracle is this. Our
deficit in the balance of trade on the one
hand goes on increasing from Rs. 500
crores to K. 800 crores and from Rs. 800
crores to Rs. 1,000 crores (Time bell rings).
My point is this: Let us not decieve
ourselves, particularly on the question c?f
our foreign exchange reserves., These forei-
gn exchange reserves and the foreign bor-
rowings do not make our position very
sound at all and, therefore, if you are going
to sav that we are going to have a comfor-
table foreign exchange reserve and we nee'd
not worry, it is not correct because it is
not really a reserve, but it is really the
foreign borrowing. So, with this position
of the forcien exchange reserve and with
another thirteen hundred crores of bor-
rowing, you can just imagine what an
amount, what a vast amount, of reliance
we are once again placing on foreign bor-
rowing and foreign aid which we rejected
only a few years ago. I do not want to take
much of the time of the House. But I
would like to know how this is going to
be considered.

~

Now, Sir, I want to make a political
point here. Now, this thing has come
and is coming exactly in the context in which
the Americans are threatening us and
others, not only politically, not only through
the CIA, not only with their policy of des-
tabilisation. ctc., but also otherwise. Re-
peatedly, Sir, Dr. Kissinger has been
saying to India, not only to India, but also
to the newly independent countries and
the develoning countries, that unless these
people vote for America in the UN or
elsewherc, Americ
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aid at all and the aid talks with India have
been stopped and. Sir, this is the context
in which once again we rely on foreign
aid. Are you not opening the doors to
immediate foreign political pressures on
this Government? | know that politically
you do not want it and 1 know you are
against it. But, if you create objective
conditions which facilitate putting such
pressures on the Government, it will de-
finitely happen. So, my point is this. I
do not like this Budget. But I would like
certain things to come out clearly when
the reply is given in this House. 1 want
now to pinpoint very sharply on three
things : The first thing is the reliance on
the profit motive of the private sector;
the second is the manner of raising the in-
ternal resources which is inflationary in
character; and the third is the reliance on
foreign aid. If we take all these three
factors together, the serious apprehension
that we develop is that the long-term
impact and the long-term implication of
these things are going to be harmful to our
country and the long-term impact or impli-
cation definitely means that you will not have
increased production within the framework
of a stable price level and that self-reliance
will not grow and that the monopolies will
not be weakened and the basic objectives
of our planning having been thus jeopar-
dised, they will also be seriousiy compro-
mised within the course of a year or so and
that is the most important thing and that
is the question which we would surely
expect the Finance Minister to deal with
and reply to. Thank you, Sir.
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[wear 1T wifaw]
faarfaay aga sy awen Wrafar @
ARG garg & amat &1 g @I
¢ forad are wifgx & fv oo o
qga gW g | THA S8 FE7 41, 7 faw
WA A AATY FT GAS AGH
§ 187wl o mewlrm AT Fw
Teq ¥ Wewifazg WRA T@A & | FAL-
FAT TAF FHode ATTTATE AT THIT
AR AT TOA[ IERN G AT GHAT
T ENAATE | g 39 WA §
St A AR hAed g E2fefs fF g
Al W 81 W gaweee  fRer
“few § @ifr gAwene & o faed
TR TAET | 5T 6 F57G F1
feite ok wizw @fafadt 1 sm=
@ AT FE | FET A FE TN, TG
aga WEW AT § I g T vy
3w F7 fwwre g1 s ar faw
fElyeda o1 gaaeede #1 @na @
@ gaw z@aT w1 g (v oA
# AF @1 | a1z W Afvard
TR FT eNE T T & | AL %E
ool | @ A, I W AT AT
zm foar 5 gaRmAg SedN &7
GIET ST AL @M T 1 F gl I
FY qXF A S ) AT q% 93
g dFl TE AT SarT agaian ¥
mAET FrEA g fafaeer & & o
afes 90 @ € i Sar {5 awe e
T gasy avk sy Ry aar & 8w
fafaawe g =ifge arfs Toemm
A A BN WY T FAQ TFAAT A
AFFE 7 g1 1 G S ATOHE A T,
g [Alg g F awrdl FwT oA
UF €S a9 B, AN WIS W@IoAT
g | Taw fau zame o WEE
a0y qg TeaeeAc & ey N9 g
TR AT E | W I W8 2 fF g
AT EF AT 7 EML 852 FUF B
S fad oF @ 9 31, 6, 707 32
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WIFET AT UF WF F WG L2INT
foar 1 a7 grT wAgeT &, AR AAgET
F1 qraE 7R glvmd A g v ag
AFHGH  TEIHT UF TG F HET
f&m war | 35% ara €1 99 T foww
FERAT FT UHT TAT | AT TG
qt 3 IfAMT 9T &F gAY I gHATCa-
qT & AR TR A fad7 &, w4
gAR 32 TWE FF9 @any far g,
Tt @ g g fF TN TF R
Ta 96k g, ML Iar 5 AgreAr wid
q &g, gU fgegEaTT dgmt A g
g 1 zafqm @l d 9 Sa
q¥ qg uns; fad & % g HIT I
qyga e § | el & e faset
Y wiea & ar THS AXAT THHTHT
F T §, doWmg @E g, "9
9 § @ gad AEF G Fi9 A
TEW qedT &, 3T AT Jl 1 RIS
ove 1 ¥ WEEhdr 18§ 1w
Far & TR TiHeT § AT g1 A9
wWo F FOT @l § WX /A W@r
wr & fF W W F T W 148
FqT  faf wEmz zdwaw &b
@e F fqu oe w@r qar a9fs
gaadEr & fr 114 fafegs =3 S
EOTT %T TAX T GTRUAC o7, TR
116 fafwgs & 1 A7 OF {TO0RT
TR {0 § 1 A T AN gAfEC
fear  fr @adl  wrEme CHEAE
MAMI &7 @A & gU gwT -
FoaT F1 &1 g2 g ) fawamw &
wTd @I AT § 3% Jar g (F W
THFTATT SISFTT § gH SATET f7er
AN A = & {F o W gawad
g1 SO o UAieET TG & fau
FITNET 0 | FIF TG AT
f& gmy =ad AT CEefag gfense
g qweT Fwrfwe H@ifsg v @
g I AT TFATCHE T AT AT
Fma g 1 T FE SR W &Y
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T AWM | AT IE NI LI
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Tfiwas  dRfagw ¥ o fofeas
gaaT A1 fAwAr qAFW fFar 1 7
38 uF fafqss gFaT &F Aaar g
S gW AEET TAqAT AT EH &
T WA QAT T TZA & !
TNFeaT & {F gHT qrEaT &1 A
T W@ § #itE olEeat &
TPTYCIT F AT AL AT &7 {7
F wfFd F T WY JrogE & 1 qEs
7 s gAT TH A ¥ WMSTH ST &e
T afgaT 20 Farg §, 9827
FFT 128 90 FUT T qoq fipr &
M 2T GEF A T UF "I ITAR
FAT TOAT TA< SawIne & e foraq
55 FUF T4 FlFwaT qaT F f@g
@r 1T g | gad fasdr 1 18 |
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3 fF gax sudly fesq &7 & SAF
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AT ge o | gH AT 98 fafsan aa &
108 fafgas =7 Zifaw & % 17
TZY U5 & ) BT F I A ST 402
FE FT fRomar qF fEar w2,
foed 150 FAT TFL F AR FUan
TAras Wiede ¥ 9FR fFEy e &
WA § e M@ ¥ faafad
7 FTH TEQT FAOFA AN § e
¥FTT WA A FTE T AT AT Hifw
F g & fF YT A A ¥ 2
F1 AT & Savar weeE frer anfpess
oA e w1 AEE T e
FLEE | A AW AR qeF H
W A & A dHas oAy § qroy
AT @I qFF TAAT & G I(ZET
i SAEr a9 W g@rar ong
W@ T & | A9 AT omgEEm a3
FrE A § =a fTwmr § #9i7 gAsy
fwre gt axasE &7 § | g9 wRrEr
# qarfaw 37 AT A oaqT e
@|r 1A & 1 S SN ¥ 1975 7%
1976 ® 5 B g4 &7 KAl AT g
TAMHI & &1 FR fwar war & 9
TR 9T 1976 WX 1977 F
EH AR 97l AT & | TH AW F
U7 WG AF @ AT R R g
wed FY AT A A “wfwfaady
I MA QUT - G FIZE K< 777 |
WadE q A gEde a7 w7 nf g
ZAFI 3@ FT FIZ IA AT F 2AFC
W3 T AwAr § fF FSAAT Fy I
Faz ¥ TN {TAF AAA | 77 T2
T AifEEe § A e wew A
NTHT AT TWIART g5 & 1 FH
A AT W IVRITHAT T AT AT
TEHE FGT & (6 I WA Frar A0
SAMIT q2X EWT ¢

T8 gqE F TR FB AW g9 AT
T A0 T TWU F A ogEn
THASTAIE AT FY SAIET A 4T A
AT ZAY TAIESHE | FAHT WA
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[geae #iX Fifaq]
@ {wafesr 7 990 o o & fRgad
W Aefded § AT A AW ed
T {429 HIATT U & Tb! 909 HTh
29 a9 FIEA W@ QT TRTEEAT
¥ fau 715 @@ g T @A g |
WAz qF=T A qOE AT gaee &
TE & R gwaTa w1 EAne <@ A g
fragt a #1937 &F a8 § AR
TwAE %1 g e g wa
T FT JS@T A @nfEd FI @
S P F1 &R A & AT 7 Braa
FIIFT TNA & QG oo I, TAFA
&7, g O WM LA, TEW AR
HEw & AW I AT FEL TE qHaT
R | EE AR W ARG FT TR
o FHAT €, AHT MY TET T
TawT & 6 gET TWes WS &AW
A Foq AW AT TAFT AW, TR
FAT FL FT  TEWHCTH A

T ogmd WS | T STET
g awar § | wafeo g fawfesr & 7Y
Fgm a8 § 5 9T TEMEI
9T @ BT ATE AT ST @Y
ST | ST g A8 SuEd g % e
AR YT W N wE &A@
gafea AW & 9 & A € s
gar § A o S W & | waww
T OTEAR AN KA T A
T, TR, Tdfaaw T
FT qOF T FT a1 TH AT Tofar
g & dagmw & 3Rt W FT & T
g \IfFr T ON 7 oFAE gH
TRE FA & g W FT TS § |
@ qg Fer AT ¢ (& WA W &y
T BEl Y EAST G GRS A
g7 IR & T THAG fF g0 wu
@ qifel &1 fre O & Twime
FW g1 AT enad & fF OwR g
TR A TS BT IAE AGA TR

[RAJYA SABHA]

1976-77 136

FR, VHGAET, SAIEAT FU TR
g9 AU S A SR FT ad
g wifs gfrar %oy ot ag &
Ftw § fowwt g ST @ 9%ld
g o ¥ TRy A | AR g
giaqe Hiferfes aifeedt = @ € |
A I T AZ T8 & fF aT@ T
TRIAAT & et & 3% | W
w1 R & AT & fagne & g
o GFOT & B Wi 9 R 98
AT § B2 adrfasT ML a8
Zenfasa d B W MT a3
W 1 Afww A9 s @
o gurdy A7 Tdaot 59 famfaer & o
SafF ag FET ST awAr g fw Fma
TFERAE I T8 @ & q@17 FT 34
dfes = ¢ afer gy wA A @A
& fr 7ot THETIE Aifwrae arfeEr A
@ Y TACAHS FET & | a1 N &

L fF g afdt wweR q@ gen
ZFyge T 9T eAra fEar Sy Ay TEd |

AR 77 qEAAT fe g feat dww
& forg ey adifefee g € g
ST gE-age Ao |t FHaseHe
M ¥ | §eX AT § @«
gt : w9 gaw ag % ag auat:
Star fw &% w3 fF gfar 4 3@y v
T uged q09 d 8 ¥ Y e
A FF AT g RS qE AmAT
gafaT s aeiee o #r & fF e
¥ A A IAFA AW CRAFT AT
TTT | TG 45 wEEr F SFIST
Fiaw e & T g AT ow WSS
HEET § SATT FAFA AT FT qoE
Tl &1 7E § | A AT ¥ IO qg
TRTI #1 Ager g | ag ar
TR ——TF Tl BT TR 31
WRAE ¥ Juq Ba——forgar aoif
W MQ a8 F. FEU AN
WIS FEles THMMI | 5T 389
12 T fAAW F1 9T TG & Wi
qEY AtFET qETAAE T AT g |
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fegema 7 &w frg TRmET 9T 99
| & W UF ST qEaT 9% 9q
WE IO UF AFGS g &7 adar
AAEYITY &1 77 CEI W AR ¥
TOT 1 g FT @ § | s e
g g B gl R gmEn de
T® T g, TG UF TFAgr & W A
AAAA §, T TG AT, GOWH I
A T rfwe wifeq &7 qedlsr @3 4
q qRAY g TOH! (o AT AL, AaK AT
AT AT HE TAAEC 31 qRA 8,
Tifwe wifeg Frera @7 ) FN A%
F FQ FEAAT GG A | gAY
F XA § R I AE FT TAAGET
wet@ @ ar miwe difea  faege
T IS P oag WY AT FT FArH
gl §, gwer g cafan w1 A )
Tg =9 QAT WAGH T FAA 3§
at F3% a7 AT A2 L (F WA UF
fazen #1 Agarar § AT AIAESA
FE qafa® §, I A g g F
TN B W W owm wmgfend ¥
TOF Farafasa s @ 7 I90F W@
g, ¥ ZE IO § qEawy FW g |
EA W(F §AH 7T A5 TF Agq A0
JZEIST WHAT T (HAT § ) A EA
diofasy ¥ g7 9aqad 1 g% Hed
B ¥ FA FL GRS g1 AGA FT A
ag qeEt g fargeard A A W@ @8
M TT 9T JHIL AIARIL AT, FATL
A FT TET g FAAT I | ZART
wgfaaq &1 f& @ v Aga@ w1
FATE TR E (K 0T a0 qinfasy
R I 7 SO R o SRS
faaq 9T qeSie v AigEar M
RGT 1 AT AT TE TEFAAAT
foTT T | 91T §42T F TARETAC
F1 #R fEET w1 §99 FET, g
TR FT IS T8 § % WA fqd A6
TgAr ¥ AT WARAI @ g WL
IAFT FAAINE fAFrerar & | 9 SASTT
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FOET HT FAT ¥ 1 IHA FAR E0T
X BN GHIA weivg A wW, i
faz wrfaw adf #0 @1 Seaan
F JTEHY AT | AR 9 T
7 g T fw gy fooy &% av 4t
faeaw & foaias qox awe ¥ FBF
dfer favew 93 w9q oy &0
TR TN S O A T § fop 9 O
ZFAAL & I * I SF! @7
EWTr 97 UF JA9S IOF ¥ 3G &0 |
ww faafer 7 oF § oA 99
wdlg Fem § 1agag § frag &Y
aater g | a7 W (edga it
o &, W FiE o awe 9% gEend
TANAMAT TG & aFar &, TALIAT
§ RO 91 FT gHaT & | AE T4
for mafea g € fF g MW
fafaeet & uw foardt wgan fFar &
fog®i Z7 CATAE) wEY § 1 S
a9 UF {94TET TEAERIA =14r, OF
TS ATAT AL TT AT ey ZATL
faege @y g f7 fagr awa @,
fawer @@ | RAMI, (sEraT #
A Wz § wfafady wrg g wA-
Fode fag @ & 1 g &
zqagzas ¥ fRe zoEieqs fuw w0
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T Tl tF UF wA-weT gl (AT
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o efafad §tww gw =Ry,
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wzi Gifedwa wisfad & fowfesn
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Tgt ms A wEw fafeeeT AT ErERd
fafyeex 1 qETAR A0 AEA
fF S0 A geF A aRMAAE -
fafady w1 1 AT w faam &0
9 AEHIT F T F wrewa fafreet

AR wigH fafree F1 X & g
AT 3T g § 1]
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fDR. V,B, Singh]

DR. V. B, SINGH (Uttar Pradesh) :
Sir, on the parliamentary level of my func-
tioning I stand to support the Budget pro-
posals and congratulate the Finance Minis-
ter on the reliefs he has given, the innova-
tions he has made, the new direction he
shows and the hope that he holds out for a
promising economy. This, however, should
not prevent me from discharging my pro-
fessional duty and pointing out my reser-
vations and qualifications,

My first point is that even before the sub-
mission of the recommendations of the
Direct Taxes Inquiry Commission in 1974,
1 had submitted in this House that raising the
exemption [evel of taxation would lead to
release of administrative capacity resulting
into better compliance from higher income
slabs. Therefore, I am naturally fappy
about the introduction of reforms in this
direction. But, I cannot persuade myself
to believe that the Government made a
mistake in the past in putting a high rate of
axation on the higher income groups and a
lower rate will lead to better compliance
on the part of the assessees. This con-
cession to the rich is costly because ¥ is at
the cost of the welfare of the people.

This is not a new experiment. There
has been a reduction in the past from 93
per cent to 77 per cent, Better compliance
is a function of administrative capacity and
capability and not of lower rate of taxation.
Why conceal administrative deficiencies
behind the curtain of high rate of taxation?
Has there been a higher investment in the
private sector in response to lower taxa-
tion? My reply is : No. This reduction
in taxation surely does not make a distinc-
tion between that part of the income that
goes to form industrial capital and that
which does not. This distinction is crucial
in a developing country where sources of
income and investment are multi-structtired.
It may be okay to find the industrialists
happy with the tax relief but it is surely
distressing to hear about the usurers and
and the rentiers drinking to the health of
the Finance Minister. Once the bait of
reduction in taxation is given, it creates a
psychological environment in which succes-
sive reductions have to be introduced and
there may be no end to it. Therefore, we
hope that the Finance Minister will present
an evaluation report on his experiment
next year. Seeking a balance of sectoral
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relief naturalfy the Kulak fobby has a
point when it argues that why has not the
investment allowance been permitted in
agricultyre. This leads me to the second
point. 1n para 212 of Part B of his speech,
the Finance Minister has been pleased to
say:

“Our effective action against inflation
and black money has resulted in demand
recession in some industries, particularly
those producing consumer durables.”

M is paradoxical that the industries which
thrive on inflation and black money are
being given Government support. The
way out is to press the public sector in these
areas, increase the purchasing power of the
community, reduce prices and create an
extensive domestic market. The first step
in this direction is not public support, but
public ownership of selective consumer
goods industries.

Thirdly, the unprecedented increase of
about 32 per cent in the Plan outlay for
1976-77 over the allocation of 1975-76, Rs.
7,852 crores, against the background of 15
per cent rate of growth in the public sector
and the private sector fagging behind, is an
event on which the Government should be
congratulated. The new investments are
in the core sector: food, fertiliser, fuel and
steel, With 7 million tonnes of steel pro-
duction, we are creating a buffer stock of
steel. This is a sophisticated name for
over-production. Then, why is the Budget
silent on investment in areas which will
create a demand for steel? This eloquent
silence will be suicidal for the public sector,
and above aill, to our national objectives,
the day the public sector faces recession.
Here, T may be permitted to say that ins-
tead of the public sector being left to the
mercy of the private sector, there should
be vertical integration within the public
sector of newer units so that the economies
of scale may be fully exploited to the benefit
of the common man.

Fourthly, the Finance Minister is absolu-
tely right when he says in para 2 -2 of Part A
of his speech that:

“It would be a grave mistake to take
price stability for granted, If we are
not vigilant, inflation will raise its ugly
head again.”

The way out, he suggests, is planned increase
in investments through savings. This is.
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carrect so far as the industrial sector of our
economy is concerned. But what about
agrictlture which generates practically
50 per cent of the national income and
employs about 80 per cent of our population?
The Finance Minister should have been
explicit in quantifying the gains of the
merciful aid given by nature in accelerating
agricultural output this year. The Minis-
ter knows surely that whatever the duration
may be, there is a cycle of co-operation
offered by nature and that this cycle may
terminate in 1976 itself. Once Pandit
Jawaharlal Nehru, reflecting on the menace
of floods, said that independent India would
not tolerate the indiscipline of nature.
After about three decades of Independence,
there is no mention in the Budget of major
schemes of flood controls such as diverting
the Ganga to the South, a measure which
would also help solve some of the outstand-
ing international problems in a constructive
manner. Therefore, rigorous land reforms,
extensive irrigation facilities, discipline in
water management, increased supply of
inputs, co-operativisation and mechanisa-
tion seem to be inevitable not for creating
nodal points of growth in agriculture, which
widen disparities, but broad-based agricul-
tural development to effect social justice.
This certainly requires organisational inno-
vations which are not reflected
in the Budget. It is in this
perspective that I find a bleak
future of the so-called strategy for Integ-
rated Rural Development which, without
an organisational reorientation, will repeat
the community development experiment
which proved to be a farce, and integrated
rural development will prove to be fiction.

1 NooN

Lastly, with falling prices, receding in-
flation backed by the emergency which faci-
litates the enforcement of rigorous adminis-
trative and economic measures, every know-
ledgeable citizen expected bolder measures
than have been visualized for generating
growth and welfare. The emphasis on
domestic savings will have no meaning if the
multi-nationals are permitted to operate in
Indian economy and drain off our wealth
through export of profits. Mr. Orville
Freeman, as the head of the US Delegation
to the Indo-US Joint Business Council
meeting held in New Delhi from February
2—4 this year, has tried to canvass the view
that the US multi-nationals are most useful

!
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for Indian economic growth. The world
experience as well as ours is to the contrary.
Our declared goal of self-reliance is opposed
to the operations of multi-nationals with-
out controls. The simple control is to put a
ceiling on the percentage of profits that will
be exported outside India. This is nowhere
in the Budget proposals. I know that the
Finance Minister upholds the principles
of national self-reliance and growth with
social justice and will do his best to

implement them. Thank you.
MR. DEPUTY CHAIRMAN
House stands adjourned till 2p.m.
The House then adjourned for
tunch at two minutes past one of

the clock.

: The

The House reassembled after lunch
at three minutes past two of the
clock,Mr, Deputy Chairman in the
Chair.

=t FFIFRIT WEA (ST 9_W) ¢
gg.gwafa S, sacwen featq wmg
g Faz W uF e teafq
F AT AT W A WEAT A, TSR
q, usiE &, HI-Eedr § OG-
o 9T I warme feafy & 3
T ST wHT € | HU AT FAR T
ar f& 38 warArer feafs & W=
Foie | T FH AWATT & AEL,
fagia &3 9 aF ANE qET FT SET
UF a9 & (&0 FEray w4 1 398 A%
g Qe F1 A7 WA G QAT A7
fozm ag WAz go Wil & W
# @5 A g 1 AfwT fag ag | ™€
gega fEar o @, sEEr oW #
o W 7 Fg ar ag warra feafa
# @I 99€ g | 9gd fadr ¥ @
AT TP SagtE a i § | aul
¥ z@ NETT FT AT A AT A
fF gL 3 &1 WigF aFAd qg
wgs & fRT FB sAELHT a7 IS(Q |
A & dr g fafas o &
I ® W&, @WET TIC FT FTAT €9
ST &1 W@, AfFA SEEH FI A
g, fom a0% §wigss § Fa oA
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EiR caticisgutil
q &, 3gH1 VR T HHAT G, THH
TR Frs fagy ov 7 W AW )

I<qIE 97 T TIH7 ST TET AT TGH!
fararat | Sifew 73t g2 @rar A A
famy ww & sarT g f&ar war | wfas
HIGIAFT U1 T § FLHIT A1 Fear
o) feT gl s i 7 FTew oy §
@ MY faqw sarq Agr faar qar
zEY avE & o faRwi ¥ 9% gO qAva’
TIEE £, ¥ A, wgiwd F1 qfn
fadell & AT Oy §, WA A I
goft F1 fafaiorT T g |gre | afee
WA AT A FIT FT AW ;AT &
foraw 55 o1a F7 swEedr F1 % § 0
FIAT g F3q f9Fa FL argT &
1T, afew Fre 97 %7 wiFey q fantor
§f SR AT EF qn IBF JA
arfgd | F #Aumar g f aXHT A -
TW T FT &K1 AT 77 Sfama &
qeT FX 66 Fiaora &7, afeT o aw F7
T gfrar & feafa & gaay eama &
WS FT ATT FA AAT A AT F
frstor ov QF =t g, @ H9aa: gw
T F1 HIT S o J7AT 7397, {799 w4
AT FT R § 47 g0 GG F 37 3]
q wafg 7 g T i A7 g3ar
FAY &Y feafs v 787

Sered § qfasi w1 AR &
FIA WY QTS @I | FR-TEL o
«it forg st <@ § % sewreA & afvweet &1
a1 g Wi g aifed | A% agd
F =ATAEIfYF a7 F 1 TEY qFICE
Y EAR G BT T § ST W ggAr
FY FEY 0BT | I gwEAT 9T 91
ST =ifgd | 7 o) 39y fog gawt g
FSIE FZr 1 ITTNIYT Y, o WAL TH
IIE FT AIATA & UF FI7 AT A5

° n f
WA 9T FF TFAT o1, Afe frarsr
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g fzw & 3o fm fag i, 9§ f
Fq FI@ET & fwa fad 1 g d
g &1 faear @1 f& o1 THISRET
FMA ATl AT § I JArEA
AT AT, TH T 9 1 e+ faar
i & fafasm oz 59 F3& 2 fafaem
gy |l #1 graifga P o,
W1 9g § SHEFT IATEF qgEl g |
aferT aeFTT Y o9 arg 1 T8 q
w1 &1 85 wfawma s=ar o war §
Ea g M Sy wfawie Fw 92 #@fe-
Ffraq & saw! fFe ag & o gg=nar
TIT | ST AT & fgana & A9 99
F1 o7 foar o wEar 8, 7@ faww A
IFT § I@ q9E § 1S a9y ®9
sTaEdT TGN F1, WG G & (a7 9=
TgT IAF AV FIAT T FLAT | AfFT
& gafas war St & qoar =@ g
F7 o7 aeEy 5 S moET e
F F1 agd agT WA AT FE I
frars a1 X garg, fasret #7 % #41
g, 230 &1 F1H9 FAT ¥ | AL AA9A
F1 FTHT FAT §7 GG T AT AG §
gy ifomm s Wga
fFaY @7 T & A8 W TG P aa-
S& To% fF ga a8 werar #X fa ot
TgT TALE F HIAT G F A€ gW
foareT & a1 FATA FTIYE | F FAAAT
g 9g =1 qgfaa gfez & =110 Y F@r
ST AT | WG FF T Al &
I g & fad 98t 1 & suFEdr Ay
gt 2 fr ¥ W Y Soomew S AR
ZFTITTA FTGT, AT F1 &1 4T (T /T
T FT RKART g1, ITHT TEQ@HI
AT QA & 18 12 qfaqq IT%1
AT fReaT JUfed | 37 YFTC AT THIe
sHERdT g | AfFd AU FgAr g g fr
T FA FIGM AT &1 AWG 9T
12 gfawa q19 WA FTOAHFIT §
& 7 AT OFETi  Ft A A fear

F fad ot AT SAN A S AT | & N SEHT AT A ATy ¥ A
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12 Sfama w7 AT q1eF JE¥ g1 qFav |
w1 gafg fF fergear & oward &
FR FAFT arfewer g & 7 #
Tafed fr arfsriee a1 sRwasT |
I A A4 & P gAr gEtaq
AT AfFrfar 7 sy ey T@
g7 o Iqradr & 1T 9T FAT A1EAT
g fr frai & fedl &1 s gl ag &
IYAT AT ET WT AT qA T AW
F IURT AU A1 G0 faay waAr av
U f&F 3% 94 Fr1arg T2 FFAIE

HIS TF {47 A7 QT g OF Frarar
FITE FT H19T 105 &7 & 777 7
&t g | 7g Sy foer femr @ @ 2
fr PRaTAT ®7 8 TIF 50 9G¥ § SATET
9w AGH 7 fear w1 A9 7 FY
FE ST AFAT § FF FCHIT F7 78 a9
Tgfaa 1 a0 Fga7 3g 2 5 wamaren
feafy @ a7y a5z At F Fro@rEt
ari & fg g, 2o & gay wewEEl &
o &, oy gwst & fag o 7z a5
THY GFTLFT 97 AT F TART ATHIH
TN T FF FL AT AN FF TFATAT |

A I9 TAT Y JEAAT gE A
faa 74t T gI@eIq FT IHS WO
AF TAT FT 9% 97 7 45 F g
AT | SR FZ qTHT g FT FATAT
f 27 @17 & a9z 9 F@ 9 IAAR
gW &1 Y@ & 1 warewmr widt zA
M oad & AT fawrar =y 49
f& wizg wigl & am@r & 0 zEA
nd a8 & % way a@  grafsar
g oy fasra @z ardt & faerw 5y
&ft w1fgd | ag g7 F qF A o
28 AT *F AT AT TG F WA HT
W gaT @7 g & 1 AN g &
WF AT @ 12 a9 T[T A T &,
aftFa WA & {5917 & w0 7T 28
aqf a1z g=w o1 W@ § 1 AT EW
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qay w arcafas feafq aay 27 <90 @
ATGH WA FTH1 F1 71drgTmor FFam,
Sq% TIAT HIT STF 9B T T AFS
AT ATHT g S # T ag g |
TT 19 57 FIFST F1 G AT DIIRT
gar oy % aret #7 qor &7 faar
fafrgm grar g =9z fraar afdea

19T & fawrg v gq frar o wrg ?

nat feafa 7 1 g F27 o6 wEwwT Ty
29 59 419 1 418 fZ=1ar 779 4 fF
fgegeara  wial & TR AWl g,
I 1 7 9REIR A g1 et &\
# 7g «f qear =g g fr fgweara
g g3 it ag-98 =9 forerr & avewr
& g fray wfqea FAs me W g,
fram gfaoa el & seavE ? oW
BIE-BIEr fzeqafigi wid & war &
T FATE £ foa] AT F Y IH0gAT &
ATT T qTHr fAT AT F 1 g}y &
T HIF F9-95 T g @
g, Aty mal & R BE-BEr
fezqafea gl 7€ & 1 zEl AE §
TAT WY ALEIA T feqi &1 ar
AT FT gAT FoT 5 37T A Agd
qul ¥ FHaIfal 1 eied; F#fE
IF W & AN W @ B g WA
g, afew v agenr A, feda s
W AT A FT AvETD AfaesT §
3R atg arar #1 wirma fraar @
AT wgR Al &1 afama Hyar § o
TT AT & ATTRT TAET ATHTT 9
sTgaT fF gAIR Qe | wiEr &y feafy
FATE | sAfag 770 g 78 § fF g9
x|/ AT F1 AT e gfer
q @m=ar Fifgn | 99 WO AN S
F1 eaTagIf7E &9 X4 7 R &, & gATR
W A7 A1 85 afaws @ WA 9 @Y
g ITRT TULAT AL FT AT TEAT & ( FF
I FTIGT AT AT AT G AT ATTEHT
qqr JwA (% g 5= F7 faen afaea
el & faF1a gvaa BT 2 M e
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Eil:caricies il
sfaw= wiat & fagr9 qv @a gar
gafao §wr Fgar gg & &7 & w9
A aF T ATAGHF FJATHT AT W{
& & =g Y T from & o argTqET
LECICCIEII A

U AT @A AT 97 98 FgAl
HTRaT g fF 3 F wwT AT HA U
four 7 7 <@ 7%, =@ fte & wow
zaq 77 gfqad & gzr 57 66 yfama
gz 3N & FfFT S FA AT AT
AW E oY W9 8 g9 ®IAT 9T AT
AT & SHT OFE TFIT AT BT Ao AT
ws &1 fae fawnr & ar e g fawm
¥ =g At #1327 97 6 foa wag &7
e T, 1947 ¥ §Y 4% A7 A 5
g2 FT 2398 g1 TAT & | 1T TF TFTT
# feaft & FIoH TWT F 8 T T
¥ S AT FT AT awwar §
@) 7T FAT TL UF agd a1 AT
¢ | WY S ATATT a9 F I o974~
giftr Fgw A S W@ E WY 9
WG FY 1A W AT FTE 23 98 g7
TE | TTIRT TG AT AT FH T FH
1289 T #A9T FT I Arfgm g
AT Z % ZA AL T wI9T Y
o faqre F7AT AfRw 1 AT T gAT
TE FXAE Q1 A1gar g fF wa a1 F
gag # fa=91 FI¥ F fau mox oy
I |fwiq a9r @ & 9% qHy
TH AR 1 HALT ¥ J1A7 AIfEU Mifw
g6 9% m=gl qi ¥ fa=rv frar wr
O

oF g q1d A1 foear 1 faqq a=9r
giagae gFemiaw & gfor
THY XA & ST W 7 @7 g A e
& T WO A ATIG T AL AT A
faur & gawT afs weg + safaq F gUa-
FUIZ qi2T AT T UF BI2T T=97
wOERT AR A g AR A gfAr & gay
AT X 109 ¥IT FT FAI(T &1 T8%
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TATET WINF F W F1 wmW fFar

TAT & 3T W WY faar faar S av

TH AW F Feaw fRare’ 7 T Aeaqar

300 ¥9F qF GgF WG & | F @

W AT % 3@ arT mag wT N gy

g % FIW A, ufEA nar agr

fFar war & fadsh o & av 9 famo
Searg femrar 712 aga A=t a1d 4@y

£ 1 W TUY W F ATy FT IH AFIC

¥ Iwm g arar wifge 1 faag gw

faaeft o1 92 #9 T Fq wa@ad gEr
937+ faq AT S F a9 WF A

FEIAAT & fF s ama7 & a9E |/ 13
7T 41 FUT ®97 gw gfaet & arsd
gmUFET A/ fHEd 7 gmEa g

Wq Ag GMWUT TH qIg F g fqaE

% gd wwe frar smoeFar g 1 28
agt § 1 3w FAAT FH O g1 AT TEHT
HqT gt w1 frag #3F 6 ET
g AT AT AT ST F a18 39 THLH
S ko £ 3 e G F9 g9 99 g
T wigex § o 91§74 0 v3fq w5
Trearg frar s, ag safa maT w7 T
agrar =1fge |

SET T W FT qAT qE FT 20-
el F1a%w  fgar mar § 9Ed fog
¥ g W1 Fg q%1 g % 3w & fakra &
fag 20 g@ W& wT A 30-gEY
Fra®H fear swa qv g wavia fear
STAT AMfgT | FIE T IFIT T A
WFA FET g0 SO wfaF fawra F 19-
FHI KT EAAT 7 7 | 5T TE FTH1E
97 ZTET &Y g1 wFRAT & S ey fagra
F FIAFAT & w¥G" H HUAT TEGRIT
FFT FIL | W WA G WA A FgAr
=181 g fof SBf 3w 7 g9 ge¥ w 3w
arT ®1 w77 ¢ 6 37 A o FTaFEAt
®1, S 2w & fafrg ¥ geafag g
T fwar srar =nfge, agr s wE
9 2 FEAFAT & wgrewm W ofr &
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w9 {39 9T U 12-q40 FIIFA AR
fearar 1 3\ 1 2GRt FAwT FT AT
zadr F41 AL @y ¢ SE 129l
HIAFH F1 ) agrAT FFC

fseft & we3x Fumaest afvwg &
WL IAF AFT G § Al I AF
FoTT fF vF 99 F FRIAZ T 7 AW
AT FT WAL T AT E 1 7 U@ W
F X AT TL TET G, AT I ¢ al
37 7 I §IF H AR HT A (a1 FT
oF FUT TIT F F1 f9 ghr | 39 0
FUT WU & AT H QW F 7 AW
AT qIT F1 g agl fear s, |
I 9T F IW F AFCGHT  F QO
q97 #1 @AY 5z & & 90 A1 § gEwAr
2 % amaafs 4 g S@ 12
FEFT Tifq fear war v gErr wuAr
TUE a8 91 f5 99 gv S F2r,
I IeaTg, I 3TAT & A9 fFAT ST
sar f 20-5@ FEHA F1 fFAT oI
w g af & 3w @ g A
FEFA H AT gTAT FE g, UEA *
wiaFfar & gzar &, 7@ F #faa
¥ FFAT § UL AT 12-QA  FEFA S
T AMEEl @ gafag g Iaar ==y
T SeATg & 2T 2T 8, o s
3 grr aifge 1 mwrEE fa|ET S
AR TH M F Fd £, HERHl
WY S 2 a9 1 FEI-Fgd I W,
AfFT 12T FRIFT T gAAT ANG@AT
TG E | IHG AN FT 7 AE
YT 91 | AT a8 e F ST
H @A, AR AT W ST F QW
=12 g forg fft & 7 Sig & @
AEY 98 TG TAwYT qH AR FEC
FET § @F FOTFT | FET AHRC AT
3qFT quifed 4, I GG A, WAL

A F, gEd O F | gEE R A |

fafrag e a S a1 3% fAutfa
FT A7 =11 |
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uF aT AR, o § fagw sv &
FEAT AT A A g ¢ B foa
#T 3w F wfaF FEwT g §, Tt
TAfaF FRFAT § T9F T T@T v
FFAT & | WUF FEHA A qOAAD
FEARH OF T & TF &1 ¢ | gauT
74T gfte & 37 92 fq=Te Ay =f |
JUTEeT WEeH, fod aww & A1 qar
F qT A1 A1 77 0F fadaw wam
fear ar ) fagas Fag ar f& @ aw
T AT A 3T Y AR TG GG,
T el § ufEadq g aew
A =TT | qf3ad g1 F a7 afaedy
W AT TEde 30 § A1 AT |
¥ 28 A ®1 qEar 91, o s
ATER F qOT FT @7 AW AT g,
q {Y TH gEATE § FET ggAT AEr v
gwdl AT g W § e o1 fF o
QFTL & ST FT AT Fg FX
g A7 F faar qrEww o FfE Sy
a1 7Y AfEqoF F 99 997 47 987 A
a¥ afeack & orer o1 31 fow & gear
F WY qg R Agar g fFoAm
ar o Afagw § FulgT @ 9g
FIN IFA, AR AT afqym g
AT FX g FIW I5M, ATE AT ASAfT
ggfa 1 oA earfoA F3 ag un 331,
T fafvag @rrar 2 f& @@ W
FE F AV TEr @A aqr qg &7
T AE E qF wemEear §F FEl
ag W faa@ F1 AT FT G|
hf7a 9 =R g 6 3w A § fafea
T O e W fE weam #
F1 AT 81 AR fFE a® #
WHT FT SATET g SATIT HAGA AT
S | =H faen @ faw T F 3@ QA0
anfgr | FAT fo\ a%g #T aFF FEi
7 ot 2, {9 9% #7 3T F FIAFW
F TR AT £ &7 IHY GO TAAA
ug % fi afz saers fog 27 a9 a8
faar T @ ager foafa &= &

[
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[# sTaET FEt]

ST | @R F A a8 2 F o
g9 H TH qHT I I FT UEA £ |
wfasir =T & wOEr AXEE 8 |
R Todt § el e &, 9w o
AR GRR § AT Gy &7 TsAT A7
HTGHT AT GEFIL & | HTST FTTHIT
§ FEATFATY qF FL grierr § A gL
IF  ANST AT 21 Al FE
| G A o frorg w9 & fak
FE ZET ATRED RO a1 I
am wr gz frm g fen
a1 {5 foe® 37 sqar a9q ©
Afeer ¥ 1 9iq w w@@ar #
FoqqT A7 T, FE EF a ¥ famw
! AET IS0 qT IEH AT AT &Y
g faer w2 fotn &7 =nfew, ooy
g9 femt & o Szr g4 =gy 1 Ay
SAET  weeT AT 3HY SATEN AN
TG AT AT (4 TET 747 |

A A 9 fawig w7 & 9% a9
AT E 92 7 & i+ 3= faoia 37 wF
F W g S U F owiuFd e ¥
wefgg & T F wiepfaw aw &
W gafag & SOw wag F W oA
frug & faar oo 1 ag aar T, A
S dfgaw F way § gfafy g §
I T aF AT foNE g W, ¥ oaF
o9 FA F AT IHHT @ 0 ALEA
R J a1 7z Jf3gW F FIT W
] At afafy #1 o= w7 A% A
# AENT AY TF T3 wAH A §Q
TR 2o 1 famr & g9 & fow As@a
FEIT ITEA HT AT AT F05 7 20

F F0 9T  aFAY &, 7 Whaw

H AAGAT F FI AT IT AT T
fqare w3 ) T &7 fAe AT 7 9 ¥ &9
O MY T AFATE ) oFATAg
wa &1 A9 g faetr o aEEy
F IO, WA AR & 37T Bl
g 9% T= fora) Fm F g7a § @
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=a1fRe | fawafaaei w1 S99 foern
F dayg | {7 frage & 5 a7 oF w9ar
forear & Tt g @ 3= farear 71wl
FGHIX & AU T | 97 A7RY |
TR 9 Faatdw 9w e 31 A
qaT w97 i fraet afeat 37 T
#1 & S 1 widi & an i St & e
7 faam= == <@ &, /) 9a1 9«0 36 9%
¥ wawiig o frame ow AE o
7gl, 9 WY, fm "AEi——105 Al
* waateig o« faame T § 1 FAr
gmmegaw § 7 wfgvT F%
qig T AT Y AT IR AT A7 fAe
fe o & g s fafa gd
& FAT qE AT QAT FY AT T
AL e FoW FV gl § [qArE A
TE A FAT aut A AT FAT SOLAT 7
faT ZATe g1 ’W & ag W &, Q@
AR AT THIAF HT g a9 &1 A0
o =9 39 FT HA §, WITATT AT T
FE UrgmRmw AT @ ® 2 v F
S BB 7 faaE TaT a6t § Sad
73 g¢ §-—105 qfeat & I faArg—
foe a7 & yreeT gu IH auT gea
T 2 Al 3W HT A T fFad @
Fo FT ATW &1 THKAT 9T, TAHT FHeqdl
qEV AN ST EHRAY A AEAT £, ;R
F AR HadrdE g9 fqaw FE oA
O g § A7 g, AW AT A
9= T grerw & faq w7 eier s
oifgn, 721 at wfas fawme o awE
T WX g7 § A9 H AAAIAA
Fr g3t ZEm
(Time bell rings)

§ WON ATQOT FT FEIRA FT AL F
T T AT A Fg F A3 VAT
g, g WTer §@1 arg & afe Sy
=i g5 & | A e &, FE ToAl &
weg qfaal 7 9 37 aF F1 audq e
g TARITH gH =R FT F7 A
], UM A fawmw 7Y, fom ag
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¥ ot iy feafy guR, afew g
it sfa fa7 58,000 a=9 @MW & fag
afg @ I AR | I T 9fa
g T IR AT A HWHS a0 q
ARN FT FgAT g——aamEar & Hq H
SFA AT &1 ATITET 93 FX TF A
T 9EH ST | I GAT TF W
A faas &1 sgaedr Wl SarEr &%
A, ST G Y sureT 92T fag, et
IR I SATRT FX AT, AfHT @1 A1) 1
geqr §1 fwaar SATRT g1 S T4
Y & AT Sifew | T wET
7 & % ae oa @ B Fa g+
& @ 8T @, Fad ToF @
FEOdifig W@ o e\ W
wr £ fF =9 3w § AH FoAT F
Y, T T § TH FTAT H AW
| HAT AR | WX g A9 G Ay
W T FEEAT GAX TE GHAT 1 AN
A F&@i w0y gfER e & F79-
T A AF §, ACGT IqAT IqHT
T AR e @/ R

@4 @ 4 & % gemwafa S,
Ag@amaay Aag g fraw A oY
BT BIE ST & T AT 3% ¥ qY
48 ©, F% & Ul W E a1 a9 |,
T TG TAT F0 TP AT I | J
foomer 3w & faq owr A aw Tw
2 | T 3 BIE TS, TR AW
2N w1 W wew it ww 5w
@r g, Wil &1 s oaew gefa-
fRima 9@ W g | BReR T
wgi 3w & fau sfewg & agt Sax
RY AT HeF TR AT FSAS oA
WEqama g afraa g 10503
FT ATEREN FT AL T —Fgi I4( AT,
Fgi R, dE FCEE!? AW
ST TRy, fhar AgAaSga S
TR ! T SR A AT ATEAT
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g : 5 TR R & F—F Iy Ry
AT E, A W, TEAW HRX R
Tl &1, R 70 F1 Brear -
A TEr AT 5 T30 9T aga qw
%, AR §, &1 WA O & @
FXTH TET Wdl & 709 @ Y, aR
qiT F1 3 WM favw &%, a9y fr
SR MW 1 forwea F33 i 39w
wer g difvo-—mw w@r qdff Sux
ST & FATET FT AT Gifty,
1 GfoaHT I W F A wifae
AR TF F71 qeH WA #7210 Gifng—
AT TF e we dafen & dwe
FEATT qF @ 4l 98 g9 93 939 &
1T T TE FX G EH qF W
FARF AR frolr dr W @ &
ql gH agd 3Xax 98 7Ff | awd
g

WA H TF ATG AT HE FT oA
e FaRg $ gEait o 2y
IFT F I F AR, & TAET 9T

| W N g, ST {(A0d 1 9w d
LT AT T AN F AR T G 20

TEATE | AT AZ E3W gWwaAG
nF, & TR T4 TG FAAT AT
wifgg 7 98 9w 9g & fF S e
AT H AT W FT @ F faeay
§ A T @ I\ & Ao oy
v I7 ag MW ALY TFAT £ I W<
F AT F IR F & AT TS AT
RECIGUE I IR C - S Ve X
M §T § SR 3@ FLCH AAT § |
WA @I g0 28 AT FACE
T A AT TgT TIIAARAT T AT T
wWe! Ry AT IEEF
AT 3T WA F9 TG T JAATAT ST
TfeT | T A S AT T L
FX KT G §, q1 98 AW, T AA
TR Eret R Ar g amg | #T

| we soee,  Hfatagw A€ AT W
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[#f ST WET] ‘

TRIET & D9 HF g, a1 9wl ug &4y
AT wiied | ug EF W awe § §
t FT AN GHEAGL ATAT RIT A7
AT AT AT H HIAEE FALAT
W 9T wfs T WL AT 4w F
tgara & EFg smay st FrfgT | W
TEH 29 FT oqy awar § R qar ag)
T Al qH E £ | A A7 AN
afeqs® & wg FF WE | 9 TF AW
FV ANGTAT | T8 THI &7 9f@qT @
g WK Tag moAr wiEl & I@r §
9 W Fr A9 qridve § | qrdeee
T AHLAT ARIE A FH THIL & 1A~
dis w1 gy § 1 ArE WET F A
ST A e fF I oF ey (A%
fear 5 M war & wiafas gad
qaEt A fqas FEA-AE i S99
gfg g9 ¥ fgard ¥ 299 41 TEAT |
F argarg & w A age w afa
AR A AT TN IHRT AT HAATA
a8 w% fw wifE gard o wod 7rg
qrT 2 | TIAT W R OFT qE
gar FY TEAT  ABT g | TER
IEg F AT B A FE wTw &
Tifg & gaAarg AT ok gwe
St A @ §, IT TAT A F
qrg (AT FAT | 9791F |

sty wfawr  fag (fagm)

97 aafa S, I@ag F 9w A
gfaursl @13@3 gu faq #+dr fagw
UArE F A E | TH AT qge AT
TAr A % TA wWT wwAd FU A
FEA N S AT AN, I TT
ANE YA FIN KT ART AOAT I T TH
TG (XA F AN T q SATGE T F
HA T TF I FY FEAT T & I oAy
f&3 amw #aww @ = 9
fFa 961X ¥ s@sw AT Awmer T
AT AT M FA AT A 9
T F AqE ¥ AR F @S 7
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SETT FT AEIEA W AAAT 7A@
s F fon faq wedr S fawe w7
¥ g 091 & a9rg §, WifE 9% =90

C fEE R AT AmEd F A1y S A U

FAT TAW {FM &1 FZ0 9T AT WA
fF 9T ST90T 7 1958-60 # WifU®
SqTET GO F gy TS o1 q1 IF AW A
it fgeg #< & aifas awe 7 g9
T ATTT FA F HET HT T A
faza & = fgoast #1 78 W7 FI
mwd g % g F aifaw =@
7 Iedl g gd | e gfrar &
AT | AT WIS falq FTaF T
weafys IJaTET F FILO0 IaF0 WS
SAAEAT UL AL | ITY IIE FHL
qfeadl SET W wrEE A &3
F FHY T MR ITaT f7 qheqar faar 1

T T FU F1 TgT &1 A1 @[ 74T
qr | WMET {93, 5 Sfqwma & a0

D et ®T 82.5 Wfawad  #T  fEar
owar ) faww At 77 9iFAmA WL 9

WA 66.MANT T FT AT §; WiH
SEET Ti7 & (6@ ILSHE F arTl-
W FY WIERF T LT | HIT T
Tl qET § ST AT FT FT IT TR
T qifs &= # (R & Sanaa F
FAMET S §F | FF IF AT F &0 T
qedl S35, a9a 9y iy, ai T
NP AR EINE AL ARE FF
@ FTA g7 9&1 &7 AT € WX W
FAT A AT ¥ Al ®W TITAT
agi & fwuog | @F Torar A
87 2 1 zafeu @ w9 W%
FAT FGT HT FATET H A0 T IO
T 7T oY § agdr areIFTS FIA
JIMAT & AF AUEAA & | wAT qF F
T T A7 K1 EAAT FF FTLEY AT
@1 AT ©r g | Ag TIW a7 g
frar s 3 % wr S¥zRz & R
T NI AT qEE FI F GO HIY



157 Budger (General)

W w aga | FifF faar wigFwa
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FY gfaar a’rmﬁél ST AR g3 wad

1 qEE T fmgq grzeg #1 A | R &G IR sl o WY 5§

A 7 teFa g1 W@
aqf Fgary a5 & Iy gaEar €
w® IA  IIAL, S fF Femam
g & fae mawas § | #wT:, AW
J IWMAT F R0 ST ogSraar 37 T
FW fwar § AT I9F7 gt @ |
FATFTHT B AT ghaar 1§ s
f 3wl &1 @e wafy & =0
F oemE ¥ wad F< fag & w
wfew Sarfeq aegel aTdT eR ®
25 Sfaad F gz & § a1 a3 Fawi
F A faRet & @y Ty Aol a%
e wes g fea €, ety & g
AT W AT R R W wd g
TF EATY FA€TAT AT HIFAT I
@ sifgT g o gwra Weg sft agw
MIAfF T o #1912 § qrag
AT FALA & A ¢ F A SArard
§3F7 371 TH TFIT AT 93 9T
TAFAL Gok FA F & T0qT F9q70
1 glagr & wfr, afFT gqq oF ar
§ wgwr o=iEgd g ofF oS zwmmd
AMAT EFRIIIA FILAA AT (Aed
FITH AT AT A A7 GEIT B
S ST I @A ST WAL B W@T g,
gL TAE IS F GO & IH A A
2 W 7 AT AorAe & I A
AT ST 1 Iq & g A g
ST ; FAifR 5T 948 ¥ g0 a1 FOT
TR AR AT F AATH A ST AR
g S9 = Sar gfaeT gwwr 98 faw
TR AT T N F g W
EATA TR F1 Jrgar g fF 9«

JAAGTIINT  FT & gEEfud |

Far< #t Nationalise w3y § ¥
IAH A9 & qaq & Ay management
#IX machinery gemfs qxeqm 1

FH A Ire) F (9C WA [aiw

| e |

agh F & F fow wag fawtor &9
STl Wt i FX AT EE AT |
ame HR At wegd & fA
urfersi 210 wEE aA O gaf| a3
e g ar § awgy & fAg
frges a1 srFeam AT g A8
St fres dyAr Y e § a7 S
T AT g5 & AT 39 F fau aw
faog §R & g AU ¥ wife
39 & fag St g O S AT AHEAT
g3od Y xo fagm s mim & fag
Tar 3T wfew gt & 1 feamt &
AT FUET A FA FA Y glawr
el 2, frg T A g, s e
AR A AWAT G991 4 g &
ame @ g fF s # g afw
gfags et =tfeg of | ol 9%
ot sfomm #r wfafew €
fasrtr & wfafads € ar sfy s
& forg st iR qEdy agfawdl &Y e
& I ST HI IAAT AT AL & HIT IT &V
St @Al 95qrg q9T S A frife
ZITE STH qUHSET T+ %7 Jrae@Hdr
g2 oW a5 = ofdefa oEr &
g f fommr Y feufa aeer & famredly
RN g = ooy § ow
AR A TR F AT AT AT §
e a1 sgfnia e &
T da9 @i S e A #

Fez Gfafads faair avzg & ST
Hrar fafrem & it § fF 59 ¥ 9m
T HiW % osvRe % ruralaiea  g@d

TG 14T, ST T THCATT & &y &% @ror
ST & T HAT F1 e e soanifE
qgd €1 g wEr Z (% 97 =4, 943
0T ¥ afgw 3D 9T | ww e AT
W fewfer & & g T g1
THY™ T qH Al § AT TR
frar & o #F1 TF AmAA W w7
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[ afaar fag )

GRA | I F gr S &e fear
2 framt @1 S forw TR A1 @
ARG o 7€ 96 FACF TG AT
foreTt 1 0 ¥ FHTOT A ST FATE |

TEe AT uwe @ni & fag 37
FAUT FT TW IJqered FO FI UG
Y T FfOw Ay ST W@ g 1 Sraw
W AN FATAl 9T qEE A HHT A
™Y e e faend Fusi o aew
W FT NT ¥ I SIH O
foor faerd #93 AY F wH gAY
T AET FT AN W GFT G
Afr g faafeor § & gEe st e
wrstoa #or g § o fadr faemar
FIST FT QAT FW AT ATART I
g T fF T www FrEEt #
whgemsit #1 A d@E {9 A%
FifF ag oF T ww g foa § wfgeni
i o7 N3 A WA A
AT G FCAFAT E L o T ;Y

gt wawe wefr @A Ay

aga Afuw Tfr | w@w omee q,
g aoferm § @ T g
31.6 TREE CHTET QAR AT
R T FF g Iewd faw Fi
afq & S A g Ao g R
L &1 IO AN § 9AR!
frnfag TR & Wk S dFad
ofors § of a8 A 7 afw
2T gasr developed state & @ry
GT QR AW # Fifaer w0 e
AR AW F TEE B |

AGY g1, LAod I, We,
W B9 TS & aegHl § g WY
FH q FH 5 AFF F< (aar g fF anr
TEY AT FT AE FIS Q7 /T G5 |
T T FH § &R 320 FU
FAMCAL L FAG 480 FAT
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WY F AT AW g | 9 & 270
FAT AFQ TAT AT AT o o
THo FTAME AAT & | T q2W @
W7 gaTe g R Seer gwed A,
Fqreey  fewgaee &@w & H=wd
oy FT AR afa FT T @
F AT # AT EE L1 Fo AW
9gd &9 FAEl A woer fEE §
g7 o faey gu g dfewz
7 @R &% frar g & AT s
AR WA R | af< g7 T FvRes
gud 1 TEET AT 3,500 FAS 2,
SHET Wl AT FLE 41 1,750 IS
g, SEST ST ;rEr T E A 900
FAUS N7 | g&FX 7 [T & frdm
TE # 250 FAT TAT I3T FHI |
TR ¥ a8 W =T fF frow @ @+
A F TAFH 4 W H a4 qHear
T faelt ) ww § gwe g
iy TIGEET HIT @wer  #r qr3-
FIATSH | TGT T & |

F FATAT FAT1 a8 9T TGy & fw
ST AR T SHINRIT St
WFA FW FNE 9 T FIeAdeS
g fFagad At ARy gu o frdwm d
FET AL I A | A aw
gl @ THAT TG TEA T AT
FY FAT TIT &, g A AGIET FY WU
AT RO | FI9E  SUFOfaEt &y
I T FEANE, dg AW Faw A §
FiF ITF T WETE, I3 IFH
@ TR FW FE & fau AfeT Iy
fafewr Fam@ AR g fafsa s &
AMTETE The T E | 399 sy
wee gar g fF s o9 agfe
FEST W SrAfaErs &7 & a5 &r
&= 7N A7 o ¥ wfar ofw e
T FT qF | T A TEFR 37 gfys
ST A F AT wiww Y  f
frea sam & el W oweEw
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wfeeds qgg @ g frew av
940 FAT TF GBI Haweq AT |
Td &1 aa @At g fF afeds
Fgo ag 3w PRAY FoEw &9 3
oY 757 g | zEw qifaferw | FmW
F7al 2 AR A8 Aew  frearm
AT F fgoda ggar 1wl "gled
A @ G fr o ad feey
WA I D EAR @A A g
gfer fgadr @r & 99 &9 T ;i
glet & w@mad @ g, fSEw f6
AT A a9 FLPW GAA | Tqn FIfq
FEATET & | A T/ SHH "W
oife o & fe o quy |7 g
oM AT AZER R @H &IAT AR
g1ty gfdfaf@ & o @ R
A aga Aema ferfs daradr,
g% (0 R F =7 AT AR
Feed feeaa@e ohm ar % e
GFHTE FT a1 g4t 98 Twar ¢ 1 faa
qlY &7 ahear AW & a9t A wiaw
fasra w1y oy TR A2

A q WS F A9 AT A
Aoz &Y 1 T TF G0 F BT FH
R FY Y &, W A (A G A3

qUaAY |

fae wwt 1 3@ @1 & awe & fag
7 aga & gwas v § fed ag
gy A it % § 5 e oA
srnfs fadm § =es a8E B
WY fAer oF | oTA K AT 4T
Tl UEIET § A4 AW ¥ A A
Fg U F AET § A S AT §
g @9 9 954 | gy W famt
FaTE | o e aw gfg & fag
e g 2 | T feafq & oo
AT H UEH A TEqH F G
g g wfge i fF & omd
TV I3 |
6—15RSS/76
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SHRIMATI RATHNABAI SREENI-
VASA RAO (Andhra Pradesh) : Mr,
Deputy Chairman, Sir, to borrow the words
of the hon. Finance Minister, the country
is now poised for a major advance in its
path towards progress. Therefore it has
been possible for him to present the most
realistic budget which is investment and
production oriented, which was just what was
needed at the present juncture in the his-
tory of our country.

Sir, prior to the declaration of emergency
there were forces of disintegration which
were out to create chaos and destroy our
nation. Thanks to the dynamic and reso-
lute leadership, the disaster has been averted
by timely declaration of emergency. In the
wake of emergency came the new economic
programme which hasigiven new confi-
dence to the people in the leader-
ship.

Since emergency there is improved discip-
line in every sector. Government adminis~
tration has improved in spite of the fact
that the emergency powers have been mis-
used by some officials, There is peace in
the industrial sector and production has
increased. So also in our educational insti-
tutions there are no agitations and our boys
and girls are behaving in a disciplined man-
ner and pursuing their studies in a peace-
ful atmosphere.

Inflation has been contained. Today's
prices of consumer goods are 12«5 per cent
lower than they were last year at this period.
Prices are showing a declining trend and
there is indication of stability of prices of
all consumer goods. In a word, almost
every section of the community has wel-
comed the Budget. In fact, everyone expec-
ted higher and additional tax burdens and
it was a pleasant surprise that an additional
burden of only Rs. 48 crores has been im~
posed which is the lightest in the history of
our country,

There are several good features in the
Budget. The personal income-tax structure
has been rationalised thereby providing an
incentive to the tax evaders to pay up their
taxes without defaulting. But, Sir, I request
the hon. Minister to consider raising the
income-tax exemption limit of individual
and Hindu undivided family to Rs. 12,000
per annum. The purchasing power of the
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[Shrimati Rathnabai Sreenivasa Rao]
rupee is hardly thirty paise at present and
even Rs. 12,000 is barely adequate to meet
the family budget, especially in urban areas
where &t Jeast 25 per cent of the income goes
towards house rent

The reduction in the wealth-tax rate is
also a wise strategy to bring in more reve-
nues.

The exemption limit up to five years on
houses of plinth area of 80 sq. metres, cons-
trucied after April 1, is welcome as it would
induce employers to provide quarters to
their employees. But, T would urge upon
the Finance Minister to raise the exemption
limit to at least 100 sq. metres in semi-urban
and rural areas and also self-occupied hous-
es.

The excise duty cut on readymade gar-
ments from ten per cent to nil will not only
promote our exports but benefit our own
CONSUiers.

Sir, relief has been given to a number of
common consumer goods like household
launcry, cheaper verieties of toilet soap,
detergents and stainless steel blades by
reducing the excise duty on them. The
post-budget impact on these goods is only
marginal and toilet soaps now cost only
5 to 10 paise less. There is no appreciable
or substantial -decrease in prices of these
commodities of daily use. The . cheaper
varieties of soap are not really cheap in the
long run as they are less than half the size
of the costlier soaps and are of poor quality
besides. As regards stainless steel blades,
the quality of the blades manufactured in
our country is so poor that most men who
can afford them, go in for foreign blades.
I, therefore, urge upon the Government to

impose stringent quality control on these
goods.

In order to prevent lay-offs and closures
of industries manufacturing certain consu-
mer durables, the Finance Minister has done
well to reduce the excise duty on television
sets costing less than Rs. 1,300, refrigera-

tors of 165 litres capacity, water coolers,
etc.

Sir. the decision to reduce the duty on
pas<cnger cars of 16 H.P. and less, and jeeps
etc., ad valorem by 5 per cent on the face of
It appears to be an attractive preposition
and the prices of cars may come down by
f‘{PeCs two to three thousand. But it will

[RAJYA SABHA]

|
|
|
|
|
|
|

|

1976-77 164

not attract purchasers since the cost of
maintaining a car or a jeep is very prohibi~
tive. Therefore, unless this reduction in
duty is supplemented by bringing down ope-
rational costs, I am afraid, the automobile
industry will not pick up from the demand
recession. The Government should, there-
fore, reduce the cost of petrol to Rs. 2-50"
per litre at least and extend the reduction in
duty in case of replacement of tyres. tubes
and batteries etc.

However, the new scheme of investment
allowance for certain priority industries will
save several industries from closure and
avert the crisis of lakhs of people being
thrown out of employment.

Another good feature of the Budget is the
small relief to pensioners.

Sir, the benefits of all these measures
proposed by the hon. Minister will reach
only the working class and the middle
and upper middle class of people living it
urban areas consisting of a small fraction
of our population while 80 per cent of our
population live in rural areas and are mainly
dependent on agriculture. T see no relief
in the Budget for the small and medium
farmers. Unless the condition of the farmer
is improved, our entire economy will be
upset. There has been an increase in water
and power rates. Of course, some conces-
sions have been given in regard to fertiliser.
But these are not adequate Even at the
reduced prices, it is beyond the capacity
of the small and medium farmers to purchase
them. Since land reforms are being rigo-
rously implemented in all States, there would
be only small and medium farmers in this
country in future.

The prices of many agricultural products
have crashed recently. The price of ground-
nut in Andhra Pradesh is Rs. 40—45 per
quintal now, whereas it was Rs. 90—100 per
quintal last year. Paddy is now selling at
Rs. 72 per quintal, whereas it was Rs.
100120 per quintal last year. Tn the Krishna
delta area, which is very fertile, farmers are
reluctant to raise the Rabi crop of paddy as
it is no longer remunerative for them. The
farmers should, therefore, get support price
for their produce and the procurement price
should be raised so that agriculture becomes
remunerative and the farmer gets some profit
to maintain himself and his family, after
meeting the cost of inputs. The licence-
permit-quota system has not only created
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an artificial situation, but has also led to all
sorts of corrupt practices amongst officials
and non-cfficials. Therefore, T would urge
the Goverament to lift all barriers on inter-
district and inter-State movement of food-
grains.

Sir, there 15 acute power shortage In
Andhra Pradesh. There was a 30 per cent
power cut last summer affecting the small-
scale industries. The tariff for domestic
consumption is 45 paise per unit, the highest
rate in the country, and 20 paise per unit for
agricultural purposes. This is a great burden

on the consumer and this affects industry |

as well as agriculture. Therefore, the Centre
should step up substantially its grant to the
Srikakulama  Hydel Project, if necessary
through foreign assistance, so that the two
units of 110 MW each are commissioned in
1978-79 ard the remaining two units by
1979-80. Similarly, the Central assistance
to the Nagar-junasagat Project should be
substantially enhanced as it has iminense
possibilities of creating additional irrigation
potential oi the order of 11 lakh acres in a
period of “ie years.

Though the voluntary disclosure scheme
has brought in Rs. 1,500 crores to the ex-
chequer, it is well known that it is only the
tip of the ice berg and that the hidden black
money is to the tune of Rs. 4,000—Rs. 6,000
crores. The Government should relentlessly
pursue this and unearth the black money
s0 that ou: economy is stabilised.

Sir, the population explosion is posing
a dangerous problem and it would tilt our
economy, in a few years if not curbed. We
have already crossed the 600 million mark.
1 am glad that the aillocation in the Budget
for the current year and for 1976-77 for
bealth and family planning has been
increased cver the previous years. Priority
should be given to family planning, next to
agriculture and industry. I would urge the
Governmet to take drastic steps to curb
the population explosion by enacting suit-
able fegislaiion. I congratulate the Punjab
Governmert for bringing in legislation
fixing a ceiling of two children for every
cligible cotpie. Haryana is following suit
and I hope other States would also enact
legislation 0 make it a penal offence to have
more than two children unless the two
chikirea are of the same sex, in which case
one more child may be permitted.
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In the end, T would congratulate the
Finance Minister for presenting a growth-
oriented Budget with minimum taxation,
over which all sections are happy. 1 would
also take this opportunity to congratulate
our people, particularly the working and
salaried classes, for bearing the economic
disciplines 1mposed on them to achieve
economic stability and growth.

. saT fag (397 9RW): 99
A o, & waEr FgA AT g
fr wmw g faw fadgww @
FAT AT gEAY AW fRET 0 AR
Y 7 @ FT qWTE W9 g A
T T gy T HAT FY A
q & wreaw fafEr & awm &t
g9 FET | F ITE I oawe F fam
quri IME | UF AW F fou fagwr
f5r% ool A wevoETY wreAT S 7 faa
fF 917 fa=r w/ar S A WETeAT ALY ST
w1 a9 fomn T ag Far @& qehy S
F2T < 9 B At & weae e
war g Sfwmr faem W ofR
faoreet ——39 | & T fFC
T, F7r F AT Ao AT, @
oy 7 wfaer 3F A8 F a7 | @
g faare ar fF gk wreAe fafrex
aea &1 w R oA A gyt
&Y ST 7 7 &Y 0, AfFA 3w aa & fag
Faurs ¥ o g fF 2790 i sy
¥ are w9 §FW TEA! A9 ST FF AT
Y FT ATH AT AOAT | 3/ A F fAg
q auTs T F S ane wvg et
HA ¥ AR A FRE S
a7 et AT £ T T |
FA Y FW ITF AT | 48 AT ATE
fF 99 % T & Sg| A
T A gy A, fegEn #Y Il
v AgY 31 W, 9 6 e &
e sy TE 2 R | fergeam
%7 wfaer duFraT v afs e
A Tt F @AW g e

Tt 7 o
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[+ s fag]

ST WEYET, M ¥ 9ger -
fATareelt o &y 4, W@ gw ov
aA ey € faeE & agg #w
FETE | F THH AR T Fg
® S, wmfwg F3o #=w 3w ¥
wM U gy & @ dw wr
Srefzfadt a@f | afF & o
qrEeAw § WA R g w9 G
TfF ®¥aew gem MU adm
¥ Wy ¥ fg AT ¥ Faw ge1g g
oHT & W ¥ faw ? yu  fRfeEq
fomgrg @~ s N fowrgg
RT3~ FCAT T BT F
q A€ | T A 3T GAY Fm
g AW Yy -—iw | @Y AN
FIOF TAN Y AT Ay £ W% e
AN A H e dAA F
(Interruption Y AgAr ST, ARt
Tl N A Ay S 7 A FE W
a1, WS Jg FATA fordrag sai &7 &
AR

ot g e @t (fee )
R wsfT =TT e g E

st o fag ¢ gaam fag o &
qfow, IH% %W v ey wmogm § 7
q ok werA & OF AV FE A0EA
| I R gwmwrd ¥ @
g9 awe A1 G0 A1 WY IT A §
T qRT | A1 E wg @ o9y 5 98 50
A% qRAfET Fgy arar §;  Far S
e My s aoml g, @ W
a1 F 27 9§ ¥ sfrera & warfer
T FT THY | FALT XA qT;
27 99 F fagre & AA-AT TH qSE
F 2@ FLAT qB fr TP ERY (A
T E T AEr Ffai g ! Ira-
afT agrEm, ¥ faT o & @F o
& 9T F wiwd Faar g A Wiwd
Y T AT AT, AT Froreyra

-~

T HF AT ¥ 1951-52 9F A& 7
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A arEl &1 ArASHl 27 qf ot
99 fF el ¥ @A aw Al w
AATAT 73 Ffged d1-—ag @ A<
AT 1 HIT 4 FT | A TF C0F &
13, 1956——61 T ZATX THT A @A
FTAT 1 MO TG TS a7 24 e |
AT agy AT 72T P fET 196167
TF WET § WA AR FT GG WA
209fama @ 1 MT WEIE 7 @A At
T AT 80 WfFwa 21 1% | 3wEmafa
#E14T, 1966~——7 1 OF AA1 T @ arat
T AT W FW g2—18 Afawa
WAL ) ag g g warfaw ¥ g &y
A | A AT A, ITHT AHL
19 39 9% ) 339 & T, R g
MIR! 4 $8 ], aga {reuardy & qry
f& 1960-61 #1 WA & fgora &
oy eifsq St fr o wew ¥ AN
®AE, foa Fara 20 Fo AGATHT
oY wrweAT WEY &, WS 2[3 R A,
1967-68 & UgT IAET A(RL IS
2[5 @11 SEET A0E WA
T Y T FE ) T AR T IS
AR Faw qars 5 R ag
gAR ot F1 afoms g g oW
guer A aewy i gwr o sy
STy HATE FATARF T AT B
AT AT FT G FA T FIAM ARG
ar FE WX TAT TR F = wy
e TN FIFIATRTE ATAGI?

¥ A WS WY W9 2 {5 59 aee
FATAT T @R A AGA T IAA
fFar T & AR 3E IS &1 AR A
Fw AN T 5@ §F wad
TN FT A(@ FEATE T 5 WA H
¥ 7g fraea wo =vgan § {6 st &R
#ooa foa #rfeg I 7 Ww WY
Foue feumu g a9 wefaa =
oy fava fFe F1 T L ? oy
orAeAT warar g 1 feF few o s
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FAER? o sefezaferez € 1 WF Y
Tad @ A frar g ST S
fovar i AT AT &) qF AT 3E 3T
arq w7 i & 15 g fa s wealt S
39 A FT weEran g § R dEra
TG F AT &A= SIS FY ATT7AFT)
gt &, famwr awg & fEmat &
JaraT% &% 9% | fA9 gt Y med
r9Or | AF FRATATE

“The prospects for agricultural develop-
ment have improved greatly on account of
the vigorous steps taken to increase the
supply of quality seeds, water and ferti-
lizers.”
5F ATL | W FHIHINT @ar
FY GIATT TP 2 g Fcferdt g
FT AT ZON | WS T 1T A0
g3 5 g fFmAT B A= Fqvferey
Fator fau ara g, afeer F 79 awryg
7 g f3%T FTAT AGAT §, ITHT 2 AT
FY @Y ML F P U gare fRardr
1A 7 AT 2 fvg fng aTIas
qarary o Srdr 2 #Ar oW feavw @
sewr Fafwdt dgw fag oy €
IqET  HEAr £ OF ITFT IqFT qEraTT
FyFraw § AW & arw savar fug
A E | ITERC AZ A AW AT ILH
feran strar §, @fwT Iwwt FAfadr drga
SATT AT O fEAr Svar § | R g
fF q<E & 398 AWM FIGFF G %
IEAIT @A FS AT FT FAIA
FL HIT TR FTA@@ F< | § GEHAAT
g fF ag T FL AT

FEA AT A HTE | AGATTS1F §
P far Tt & Fg qR0A(T JOUAT
Fgr A AFAT Y | A wAF AeAW ¥
wrgRe fafrezs arga & Stra Svgar
g fFqa 3w JaraT a5 Wr g @
Prarat & qarArT G@rT & (W e
ST FTATIMFITIA E ST TN AT
TGAE AT AT G E | WIS AT 1A
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TR FIT SN 210§ W qE T
TLAT agr ATEL ) TH IWEH AN
Ffedy @38 & 77 agr faw § =W
AT F Ay oy agr faw &, fE
femr fow 778 & sarar GArArT FY
TFATE |

qAT 1A BleHI3TL H7 (9% v
HTIF A T FIH WL gAv F |
FRFLfaUag §1 WA g 9T AT
w7 7T A wfqr € 7

T WLATT T TG H {7 F71,
St @7 FTOF FIA GA A (TR |

S AT W K @A & IAR AW AT
FIAT WY, FFE Gar g S AT
FF FQ E, foAwFt 7961 AT |,
gl AT AT AT GHT qFA G 4 AT
gaars fag w3l AT S0 g F
T G E g A d s Erar
EfErgse &1 FAT gOF F A |
FTBN W (AT Ta7 {5 gww gy 71
FIAT FH FL AT, HARE FT FHT
FHFLAE AL AT Bleargsrd w1
Fag F FLA L) Afsw d SHY
qg Todl Tgar § % v s=ie d
7ot &7 fgava Qe fF fFawr qar e
AT TART qgr A ALAT T ATHIX
fag Fma o fFamr a1 wiears
L oAt 3@ #7 73 afomw gar f&
ACEIT ¥ 9W T JAT g T E
afs da AEeT A & R wfeemse
gat & 9 fHT ot aEET oT I
TFT A Iasy fag g @rg o=
F w1l fHaE IaRT @deT 7 any
TG YL W THAT @A FHE W@
fras agzasr @dz @ A fFaml
R ER FH & AT g2 T F7 @
foet &% | GLFTFT IHAT FIAA FH
Fot wfex arfs fram ot ooe
gt @ W waw arfy dwEe
ECll
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T A T AT GA HET * qIAA @
g, AfFT T4 T F 99 T Agea-
0 &7d g WX S AT F wrawEE a1
gag Wt G AgE F IR AR
TAFT 3 a9 TG T HAT o1 A Fal

o f1F AT Ay &\ 3 &
3P. M. g&feaz siggw | fwara fra

fax dar #2 1 fafw zF1-
s AT ATEA AT gL F AT
& a1 fFarT &1 F47 397 WEd g | 39
¥ TrSgR ATAET FA T TA AT
3q F7 fwdr w1 faear 98 1 oer
Fg1 war § fF 105 wd e af
FT T 39 F fear o, FfFw sawT
off soft fotr @i g &1 & swrar
FXAT FT 1T TG0 FIAT, FFY ST g fF
FAI SART 9 A L9 g1 ST |
ag 1 99 sfewdy @g§, afed
o9 fafmy §9< 9738 I TET &
ar &% & 79 fewr frarg @ s
diffe vrmeg & f5 fradt @
9T fFHM 39 Ted F1 G&7 KA1 F AR
fradr fafaea &< s=a 3a 1 fFama
st faadt Frfge | 37 framr T faaar
=ifgy =< fFq Fwa o feae 99
AT AT FHRAT E | WT T HAT
qTTE FT 1T GHET g FET FT A=9T AR
& oo aer AR RI@ Al T o fw
FHG U2 WNE | FedwE F9 g1 A
VA SEAr agar g fe A -
e <fiSr &Y sarar w@r g 7w
fFaTT & WITFNT *T wIAT SATIT TEY
gar far =il 1 feam e TR
Ffau asar & 99 F wwE 7
WA FrEl 9T AET ¥ EIT SqTeT U
g IAeAE WA, N uge W ar
a1 WX W BT 3w A FEAT
agar g 5 gw afdi g9 o=
JGAT g | foRATT e fysr Y A

-

AJTT L 98 I FIET I A q9ar
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g AR forg < %27 9 IEAm § 9g <99
#1 fEa @ @<rgar 31 a1 st g Al
§feY F1 Weeq AT qT 9E AT
F5IAT YA A AT 39 F AF AN
A A AT A7) O A AT
TEA[ THT TET A1 ATEHIC HT TG FEA
F1 afasrd 72 fr 73 7 v & fag
5o fFar g1 4 sga faded &
FEA AEAF R A awe A ¥EA
FACAR aFATE FrT LA A For-
QT Fg AFAr g fw w8 A wA
=7 G FT AET s v g i P &
frar #7 g8 fza fae S e wow
FIATT IR &1 a1 FY 1

Jqreq WEEA, § UF a1 KT
famfaer & Fgar =240 § frag e
F AT @ G B A A FE 97
37 9% @+ g 3 oW f7
g Wz, W fF 9 F7 gET @A A
21 9¥@T ¥E W@ T WS S O#A
fagrar 78 23 979 ¥ FAT 9FAT
& ama W wfe qv Zw fawr ggw
T F @S A 9 Sad @9 &R
F fau dmre g1 s | AR AT A
9T AT AN AT IYTEAT WG,
# aga faema & ggar A gfa
Z9 3 AT AQA qF IF gL AGH g0
St aF AT A @A AT AW T @A
are fRET 1 adEr g A gl
TR Y A T Fa T FLAG! G R0 I
aF WIS S FAAFNT AT T 2
3T FT AW AWML A X TR
3% fqu I FaT 2 7 99 FT QT
o9 A7 Tg woAEr g fFowme g
FHIRA IS FI, WALITERD F
ATSATET X E & | EH TR H &Y FEg
A WHE WX AN @ w v
2 fix o0 1 BIZ-BIZ TARTT TR TR AT
TET W T TN F FTA IES
AT F fag g 99 #7 geET e
IANH FE frar S owwar . wfew
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FAT AL a7 e & w1 fa=re gy o,
W&l AT g wAr Ffgg gr
THTITT TEAT A AT FTET GHIL TG
Far AT § 37 w1 g2 77 g4 A9 ARy
# afsw o go qw A s g Tw
AT G F FYST ATA § FaHT
TR g Aifgg | gE g 9 El
wF B A9 faaar ) feem ®
HrEArSIT & QAT #1 LS
gt fam w7 we aweAw 73 5 7
AWIHATE FEATT ATAT  TCRIT, THII-
S HT T I ATHT TEHILT AT I
AT & o9 T AT Fd 3 0 2w
IR ZFETET HT AMAATIAIA F7A 5T 75
AT FT F JAAATES I FE
IIEET TG | AT &Y AT T T
AT IqLAIA | o 2 A wET
AT 7ET & AT T T AT AUAATE-
SUA ZAT AEC N (Interruptions)
AR FW N AT 74T a7 IWET g
AR FRA Afgw 91, F oA FE
TFATE t W AT # Te g
W, 77 % 66 w7 f7ur W A3
wrfadr Ffag ) @rasAr g fs

The richer you are, the more
gainer you are,

The poorer you are, the more
you have to pay.

qg % OF AT F A7 FIUT |

AT WEred, o Fo AN a3l
favar Y T & | ST # famar
g\ F AT WgAr § fF oAmrE
gregw ¥ O ¥l aF H WA arar
o Fo AT ? F=P EAET F o
TER  WEAEE g Al fEer A Og,
grs | g ) fufed #rw wradqy ady
F qrar + 7oz fafse @8 qrEqy qaqr
F zaEr e g WEavdar ww
g, AfmT Ay i v ag At e b
TFET 9T W AT FH wT fEAr S
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FFzT st |E faar s R AT o
7z afedm @l g1 AW W
faraa off AT a8 fowma s sy
ST AT AT AR

RN ¥ agmn &femw 10
o fEwars #TAT AR &1 afge
T AT FY P fAAEy fwA AT
g oJ@W 1§ g wiE e
fagg w2 JEATE |

SArEAE WG, Ag WTHL FUTE
U@ a Faq TF AT F AT
g gaar fagst &1 g 49,
aE AT AT A A(Q ARG FEAE
fafreet &1 @ FT 1 ST IFW fzoa
F U @l agmr g Sua fau 7 gurs
¥ o § 1 gafeg AR TEETS O%
wrfFEarE & WX AL FIEE T gR
F A AR S AArT g #r
IAAT A AL AT w3 § farmat
g%z § SFI ) WG qAg AVUET G
g fF afe w cgwE g qfw
FHA A A aT ) fgwa gl F
Fga &t fema o T8 # awq
, STAFA FH Y FH AHITH AR
7 7z waer wAn fv fegd ov w=i
AT FY ATAEAT § | TEE( AT
qqearg  ders, WHAU AT IASAR
Tt g, W AU FFIC aGE A
o &, ABRT WIT A L AFTIA FT
qifFerE HT AT ¥ ouAT Ay IR
ZIIT fF ZWIAT GREES  UFANSTET FA
& feda & IO IT AT F AFER A
FfpT e st T oW oM
% fqu EFR 9gTE % U g
W 7 aamar g ff @i g
AT FIW ISR WL FARK A
famare agt w3m |

(Time bell rings)

7 wloF 9 FEFT AT A9 @A

FE AT AWM F@E fF T8I

y Ny /:ﬂ(u
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IT AR FT WK eATT T ST
IJferT 5 & 1 SfF oS S T
awg ¥ faw gug, foasr amr Jg
fraar &, 5 T WX WA A WA §
STHT ATT AT T | GHIT LT 0
wfas qarar agTd F AT

AT AZIEd, TF a1F WL FZ 0
=zar §, 39 fawfae &, f ghem 3@
F Rl ¥ WL A qmErt Th
gE% ) o oW ¥ § fr o
R TFT AT T HIT WG F TEHH G
WY& ) ar gEwT FIIOr 4 grane fE
frmT & g9 W F w70 wfama
g aT IAFHT AT T HIS AGI FAT §
at 98 ST § T TS @A 74T |
& (AT # grAd WS g0 a1 98
MR AFI TG AN/, G Fo
UG I R 1 B | AR
IR fAd7 Fd & | 9= fra
ATAIIT &R Al 3 GAGTA R |
qr | G {F TR T AL A &
1% {5 FIWGT I F=A[ AT 83 |
T |

MR. DEPUTY CHAIRMAN : Shri H.
D. Malaviya. Not here, Shrimati Sumitra
Kulkarni. Not here. Shri D. N. Dwivedi.
Not here. Yes, Shri M. Anandam.

SHRI M. ANANDAM (Andhra Pra-
desh) :  Mr. Deputy Chairman, Sir, the
Budget for 1976-77 has some very distinct
features compared to the usval budget we
have had in earlier years. The features are
all calculated to import dynamism into the
economy in respect of both agriculture and
industry. 1If we look to the various types of
encomiums paid to the Budget, I am impres-
sed by at least ong praise by Mr. Palkhivala
who yesterday in a speech at Bombay said
that it was a modern Budget. He described
it as epochmaking in the history of the
Indian Republic and he said that the Budget
represented a shift from fiscal theology to
fiscal rationalism. We have all known what
Palkhivala was in all these years. He has
been criticising the Government in and out
of season, and to get a praise from him is
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really something very great. I must congra-
tulate the Government on having presented
such a purposeful Budget this year.

I can also say that this is the first time
when it has been realised that realistic rates
of taxes alone would bring in better revenues

" than the expropriatory taxes that have been

levied year after year. And it has also been

realised that a tax-payer would abide by the

law if the tax rates are really reason--
able and within his own means of payment.

These are the two basic principles on which

the hon. Minister for Finance has presented

to us the direct taxes budget. One other

thing which we have got to note is that in

spite of this reduction in therates of in-
come-tax and wealth-tax, it will leave with

the people nearly Rs. 185 to Rs. 200
crores of extra money that would be
utilised for the purpose of further invest--
ment and economic growth. This is also

one of the basic things that we must realise.
in this year's Budget. After saying all these

things, I find that there is a very small dis-

tressing thing so far as corporate tax is

concerned. I have not seen any appreciable

relief given to the corporate sector. Mr.

Deputy Chairman, Sir, you will very well

understand that so far as our country is

concerned, most of the investment made is

through the corporate sector. And what-

ever incentives that we try to give must be

given to the corporate sector so that it may

help in the growth of industry. But excep--
ting for a marginal relief in the surcharges

charged on the corporate sector, I do not

find any substantial relief given to the.
corporate sector, At the same time, Ii
realise that it may not be possible for the.
government to go on giving reliefs in one

year itself and that they have to consider
the impact of the reliefs that have been given.
in personal taxes during this year so that if.
they work really well, they may consider

what tax reliefs they should give in respect

of the corporate sector.

We have seen that these reliefs in the
personal taxes have not improved the share-
market, or they have not improved the
investment market. The markets are stul
sluggish. The reasons are really very
obvious. The announcement that the
Finance Minister has made that the lending.
rate has been reduced frome 18 to 16-5
per cent has not made any appreciable
impact on the investment sector because.
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still the investors feel that a rate of 16-5
per cent will not bring in enough capital for
risk investment, especially when we look
to the dividend returns. Dividend is paid
on the risk capital employed and [ do not
thionk during the last few years, the dividend
rate has gone up beyond 12 to 15 per cent.
If you really want investment in the cor-
porate sector, there is necessity not only
for reducing the rate from 165 per cent to
fess than 12 per cent, but there is need for
giving greater incentive for people to invest.
The only incentive that has been given
during this year for industry is to reintro-
duce the investment allowance at the rate of
25 per cent on the capital invested in indus-

tries. As you know, this investment
allowance is only another form of
development rebate. Here again, this

allowance is given purely on a selective
basis and not to all the industries. 1 would
have appreciated if the Finance Minister
had made it a blanket investment allowance
to all the industries started from this year
onwards.

There are certain marginal reliefs given
in excise duties. But they are not enough to
overcome recession and promote growth
of capital industries, Something more
has to be done. 1 know everything cannot
be done at one time and I am sure Govern-
ment will give greater consideration to these
aspects in the years to come,

{ am also happy to note that the Govern-
ment is trying to set up a committee to go
into the indirect tax structure. All these
years, commitices have gone ounly into the
question of direct taxes. It is really laud-
able that this year the hon. Finance Minister
has announced that he would set up a com-
mittee to go into the entire indirect tax
structure. This Is very necessary because
we should realise that tax evasion is not
only in direct taxes, but there is considerable
tax evasion even in indirect taxes and there
is, therefore, need for rationalising it so
that even in respect of indirect taxes there
is not much evasion. I can cite an example
to show how rigorous some of these indirect
taxes are. Take, for instance, cigarettes.
For a turnover of Rs. 1 crore in cigarettes,
60 per cent goes as duty on manufactured
cigarettes and 25 per cent goes as tax on
manufactured tobacco. This means nearly
85 per cent is taken away by the Government
as tax. I do not say it is unreasonable,
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but this leads to lot of temptation for
industries to evade the turnover so that by
suppressing a crore of rupees as turnover,
he can save nearly Rs. 85 lakhs by way of
evasion. When it comes to direct taxes,
in a similar situation, the evasion is only
about 40 to 50 per cent. While considering
the question of rationalisation of indirect
taxes, it should also be taken into consi-
deration to what extent the rigour in heavy
tax will make the people evade the tax.

There is also another thing which we
have to know when the Committee goes
into the question of rationalisation of
indirect taxes. These indirect taxes are not
only levied by the Central Government,
but also by the State Governments, The
main source of income of any State Govern-
ment is the sales tax and you have seen
that during the last few years the rate of
sales tax has gone up from 2 per cent to

5 per cent. On certain commodities it is
more than 10 to 11 per cent. In respect
of certain essential commodities such

as groundaut oil, if you take the total
impact of tax, one has to pay 5 to 6 per
cent on groundnut seeds and another 5 to
6 per cent on oil and cake, thus totalling.
about 10 to 11 per cent. This is really a
great temptation for the people to evade the
turnover and escape from payment of
indirect taves.

So, my suggestion is that if a Committee
is appointed for the purpose of going into
the question of rationalising the indirect
taxes, this Commitiee also should go into
the question of indirect taxes levied in the
States so that purposeful recommendations-
are made by the Committee for the purpose.
of rationalising the entire tax structure.

Sir, T would now like to deal with a few
of the clauses of the Finance Bill which has
relevapce to this Budget.

One of the clauses is clause 12 which
withdraws the Capital-Gains Tax exemption
from transfer of personal jewellery. This
is really a very welcome measure. If [
remember right, during the debate on the
last Budget, I had said that it was unjust to
have exemption of the Capital-Gains Tax
in respect of sale of jewellery and I had
then suggested that if anybody sold jewel-
lery and invested the money in any produc-
tive field, the exemption must continue
and must be given, not only in respect. of
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[Shri M. Anandam]
‘personal jewellery, but also in respect of
-other types of movable or immovable pro-
-perty which is unproductive in nature, but
is put to productive use. What [ said was
“that in order to boost investment in indus-
“tries and support economic growth, there
was need for conversion of unproductive
asset into a productive one and, for doing
so, I suggested that any capital gains accru-
ing on account of any sale of unproductive
assets must be exempted from the Capital-
‘Gains Tax. [ am sure, Sir, that the honour-
able Minister will take note of this sugges-
“tion and see that at least next year, when
he comes forward with a new Budget, he
will consider giving this exemption not
only in respect of personal jewellery, but
also in respect of every type of un~

productive asset which is sold for the pur-
‘pose of conversion into a productive one.

Then, Sir, [ come to clause 15 dealing with
“withdrawal of tax exemption in respect of
«the income of the Hindu Undivided Fami-
lies from specific investments. I have
‘not understood the logic behind it, I
know what the clause says. If any person
“has an independent income of more than
-eight thousand rupees or so, the exemptions
“in respect of the Hindu Undivided Family
-of which he is a member, should be with-
‘drawn. 1 would like to submit, Sir, that
the concept of HUF and the concept of
‘individual are two different things and has
been recognised in the law all these years
and if the Government did not want to
‘have these two concepts, the best thing for
-1t would have been to completely do away
with the concept of HUF and treat it on
par with an individual. But, to withdraw
the exemption granted to these assessees,
‘insofar as the Hindu Undivided Families
are concerned, is rather very unjust and
unfair and it is so especially in the case of
withdrawal of the tax holiday profits in
respect of new industrial undertakiogs
under Section 80J, withdrawal of exemption
dn respect of backward areas, withdrawal of
exemption in respect of dividends, interest
on deposits, etc. and the wirthdrawal of
exemption in respect of investrnent of two
thousand in Unit Trust. All these things
are going to work a havoc on the concept
of HUF itself and, as I said earlier, if the
Government really wanted to do away with
this concept of HUF itself, it could have
done it in a better fashion by saying that the
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income of the various co-parcenors would
be added on to their personal incomes and
the assessment would be made separately

instead of having a separate assessment
on the HUF.

Then, Sir, T comz to clause 27(2)(b)
of the Bill which deals with the exemption
of income in respect of lawyers and soli-
citors. 1 do not think 1 would be branded
selfish. T am a Chartered Accountant and
I am also one of the professionals and [
know that the outstanding fees of the
Chartered Accountants is more than that of
these people and not to countl; the out-
standing fees in respect of the lawyers and
solicitors as part of wealth and count it as
part of wealth in the case of Chartered
Accountants is unjust and unfairy I
request that the honourable Minister must
consider amending the provision to include
all the professionals, whether they are
lawyers, solicitors, chartered accountants,
doctors or architects, whoever they may be
and their outstanding fees should not be
counted as part of their wealth.

Finally, Mr. Deputy Chairman, Sir, 1
am happy to say that the general price level,
which has dropped by 14 per cent since
October, 1974, will stabilize itself at the
level or at least will slightly come down.
The reasons are as follows.

Various anti-inflationary measures have
been taken by the Government during the
last one year, and they will continue to be
taken in future also.

Stocks of foodgrains worth about 11
million tonnes are already there as buffer
stock, and with the reduction in prices of
fertilizers, additional irrigation facilities
which- are now contemplated, there will be
an increase in agricultural oeutput which
would promote stability in agricultural
prices.

The financial impact of the Budget, as
we see, on prices would also be very negli-
gible, because the Budget envisages a deficit
of only Rs. 325 crores, that is, 26 per cent
of the total money supply. This is very
small and T do not thinx there is going to be
any inflationary trend in respect of prices.

On the whole, I may say, the Budget is
anti-inflationary, and 1 congratulate the
hon, Minister on presenting such a Budget
to make social justice compatible with eco-
nomic growth.
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MR. DEPUTY CHAIRMAN : Mr.

‘Ganguli.

SHRI SALIL KUMAR GANGULI
(West Bengal) : It has been said in all the
Press, which is now controlled by the
‘Government entirely, that the last decade
has been a decade of progress. Now, let
us see how much progress has been made
in this decade.

"Sir, the Economic Survey says that in
1975-76, cloth production has declined by
over 10 per cent. The cloth production
has declined from 15-2 metres in 1965-66
to 12-9 metres in 1974-75. After the Bonus
‘Ordinance, the purchasing capacity of the
workers has diminished and large stocks are
remaining unsold. In fact, in this decade
the availability of cloth has been much
reduced. Unemployment has grown in
1975-76 to more than 90 lakhs as recorded
in the Registers of Employment Exchanges.
There must be many more unemployed or
semi-employed people who have not been
taken into account in preparing these
Registers.

According to the Economic Survey, pub-
lished by the Government of India a few
weeks back, availability of cereals had
declined from 418 grammes in 1965 to
373-6 grammes per day per head in 1975,
The availability of pulses which are the
only source of protein for the common man
has declined from 61 -2 grammes in 1965 to
417 grammes in 1975, Very recently, the
Labour Minister has said that since the
emergency, 4-7 lakh workers have been
laid off, more than 2-2{ lakhs being in
‘West Bengal alone, The number of people
below the poverty line has increased. In

[The Vice-Chairman (Shri Loknath Misra)
in the Chair).]

the last 10 years this increase has been
enormous. The annual average index of
wholesale prices of foodgrains has gone up
from 154 in 1965-66 to 401 in 1974-75.
Central and State taxes have increased from
8064 crores in 1972-73 to Rs. 12,776 crores
in 1975-76.

This has been the lot of the common .
people during this decade of so-called pro- !

gress,
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What has happened to the big business?
The Economic Survey says that the index of
prices of variable dividends of Industrial
securities has gone up from 76-7 in 1961~
62 to (70-7. That is to say, disclosed pro-

fits. have grown by 250 per cent.
The bulk of the financizl resources of the
Governmental financial institutions and

nationalised banks has gone to the mono-
poly and big industrial houses. There has
been a colossal increase in dependence on
foreign aids.

Sir, the gross foreign aid authorisation
amounted to Rs. 4200 8 crores upto the
end of Third Plan in 1965-66 which was the
first year of this decade of so-called pro-
gress. Sir, the gross total assistance at
the end of 1975-76 is a little more than
Rs. 16,000 crores. The Plan outlay has
been increased in this years’s Budget de-
pending largely on increased foreign aid,
and this may be termed as “self-reliance
dependent on foreign aid.” We are be-
coming self-reliant! Sir, there has been a
terrible recession which the Government has
started calling sluggishness. The stock
position of several industries has not been
mentioned in this year’'s Economic Review.
Stocks of the meagre quality of steel which
India produces have gone up and piled up
and the Government is looking for export
possibilities because there is no internal
demand.

Sir, from the very first year of this decade
of so-called progress, the economy has been
stagnating because of the growing impoveri-
shment of the masses. The capacity of the
wternal market has been continuously
shrinking due to the shrinkage in the real
income of the workers, poor peasants and
agricultural labour.

Sir, the Budget has given many con-
cessions to the upper income groups but
has not given much relief to the lower and
middle income groups. The scheme of
impounding of 50 per cent of the increase
in the dearness allowance has not been
discontinued, Sir, multi-nationals are being
invited, and the Government expects to
recover the economy by boosting up the
exports. Unfortunately, we can safely
predict that this is not going to happen.
It has never taken place in any country
under this situation. Sir, the fact is that the
Budget shows that the mixed economy which
this Government has been pursuing is still
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being continued with the same outlook where
the commanding teights are still held by
the monopoly houses, big business and the
feudals. No land reform has taken place
and is not likely to take place because of the
lack of political will on the part of the ruling
party, whatever may be said on the floor
of the House or outside or in the Press.
Sir, this commanding height is being held,
and the Budget seeks to help the big busi-
ness mcnopolists and feudals to continue
to hold it at the expense of the medium
sector, small sector and the poor peasants.
Thank you, Sir.

SHRI KRISHNA BAHADUR CHET-
TRI (West Bengal) : Mr. Vice-Chairman,
Sir, I feel myself very proud to stand and
support the Budget presented by the hon.
Finance Minister. I congratulate him for
his bold steps taken to protect the interests
of the common people, particularly the
weaker sections of the community. Sir,
the total Plan outlay of Rs. 7,800 crores
for 1976-77 represents an increase of 31 -6
per cent over the allocation of 1973-76.
It is really an adventurous step on the part
of the Finance Minister. But in my opi-
nion, Sir, if the upper income groups,
the business community and the industrial
comamunity sincerely stand by the side of the
Government and pay their income-tax and
raise their investments in the industry in
the light of the concessions and different
reliefs given to them, I am sure, this Budget
will create a great impact on the common
people. But, Mr. Vice-Chairman, Sir, it
is to be seen to what extent the upper in-
come groups, the business community and
the industrial community will appreciate
the reliefs and concessions given to them
and reciprocate equally in the interest of
industrial growth because of the tax reliefs
and other concessions. Sir, the additional
tax yield is only Rs. 48 crores in the Central
part of the Plan whereas there is a deficit of
Rs. 368 crores in the present Budget which
may go even beyond this figure. It may
even go beyond this figure. Ultimately,
I think, the Reserve Bank of India has to
come forward and help the Government of
India in addition to the sum of Rs. 480
crores which has to be borrowed from the
impounded D.A. fund of the workers.
On the top of that, the reliance of the exter-
nal assistance to the tune of Rs. 819 crores
cannot be avoided. Therefore, we have to
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be very vigilant and strict and see that this
bigger plan outlay does not give birth to
inflation again, which we had been very
successfully able to contain now.

Sir, so far as the agricultural income-
tax is concerned, I want to make one sugges-
tion. In the case of those farmers whose
income is below a certain limit, I think they
should not be asked to file their returns
because these income-tax returns are very
complicated matters and these farmers are
not able to fill up the forms correctly. I
think that in the case of people whose in-
come is up to Rs. 18,000 per annum from
salaries, no income-tax returns need be
filed although they pay income-tax. Could
not such a device be adopted in the case of
our farmers also? ’

Mr. Vice-Chairman, Sir, I welcome the
relief provided to the pensioners. I also
welcome the new social security scheme
introduced for the benefit of industrial
workers because they have not to pay any-
thing towards it from their pocket. I
wonder why this sort of a social security
measure was not offered to the old and
aged also? I would suggest that some
such sort of an old age pension should be
introduced for aged people also and the
implementation of this scheme should be
made obligatory upon all the States. 1
would earnestly request the hon. Minister
to review this particular matter.

Sir, our hon, Finance Minister has rightly
pointed out that an effective attack on rural
poverty and under-development can only be
planned within the framework of an inte-
grated programme of rural development
based on a detailed knowledge of local
needs, resource, endowments and poten-
ialities. 'We have immense potentialities of
employment opportunities under any such:
scheme, particularly the rural youth who
will benefit a great deal because at the
moment they do not have scope for enough
employment opportunities in the industrial
towns.

Moreover, Sir, the construction of rural
roads, particularly in the border areas, is a
very vital thing. The sum provided towards
this end is only Rs. 15 crores and, in my
opinion, it is far from adequate. More
funds should have been provided for this.
purpose.
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Sir, the hon. Finance Minister has also
lJaid emphasis on maximum utilisation of
locally available resources, including natural
resources. Unless we prepare our plans
according to the requirements of the area,
particularly the anchal, which comes under
the Plan, the poor people will get hardly any
benefit. The time has come when we have
to forget about the district plans also. We
have politics there too. So  our plans
should go lower and lower to the bottom
till they tackle the problems of the anchal.

Then, Sir, formulation of plans according
to the requirements of the local areas will
not solve the problems unless we ensure
that they are implemented. If that is not
done, people will lose faith in the Govern-
ment. We have seen 1n many cases that
schemes have been prepared and surveys
conducted simply to be kept frozen on the
shelves of the departments. For instance,
in the case of Darjeeling District, which is
an industrially backward district, we had
prepared a plan, the Ramman Hydro-Elec-
tric project long ago.

And this was prepared according to the
Tocal needs and according to the availability
of the natural resources. Only last week
in this House; the hon. Minister of Energy,
while replying to my question, said; “This is
now being examined and we in our Minis-
try are considering whether it can be inclu-
ded in the projects under the Sixth Plan.
But the ultimate decision will have to be
taken jointly in consultation with the Plan-
ning Commission and at this stage I cannot
make any firm commitment.” So, Sir, this
is the fate of a project which is located in
the industrially backward area. The broad
policy of the Government is to give top
priority in the setting up of industries in
the hilly areas and the industrially back-
ward areas. The same thing happened with
regard to the watch factory to be set up in
my district even though the feasibility report
and every other thing was complete. My
humble submission is that if the feasibility
report of any projeot in this country is
finalised, the work should be started imme-
diately. This will only gain the confidence
of the people. I would like to urge upon
the hon. Minister to include, if possible,
this project in the next year’s Budget.
It will benefit, to a great extent, the tea
industry of the whole of North Bengal
which needs immediate modernisation.
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You may be aware of the fact, Sir, that the
prospects of the tea industry in North India
are not bright as many of the tea gardens
have been closed and many of them are
sick. T think this is the right time that the
Government should come forward with some
concrete proposals.

I welcome the tax relief given to he Dar-
Jeeling tea which falls under zone 3. So
far as 1 understand, the relief is only 15
paise per Kg. Last year also, the relief
given was 10 paise per Kg and the total
1elief, thus, comes to 25 paise per Kg. Bven
then, the excise duty on Darjeeling tea now
is, I think, Rs. 1-25 per Kg. which is still
the highest. This Darjeeling tea is the
finest variety in the world. The cost of
production is the highest and the yield is
the lowest and the Government has also
appreciated this difficulty. So, T would
Itke to request the hon. Minister to see to it.
The tax relief is not sufficient cven to meet
the statutory obligations to the workers.
While giving relief to the management of the
tea gardens, I think they should utilise this
money in paying to the workers and dis-
charging their other obligations towards the
workers. I think Government has to see
to it.

Lastly, Sir, it is gratifying to note that the
Central allocation for tribals has been
doubled, that is, Rs. 40 crores, and for hill
areas, development has been speeded up
and the amount has been stepped up to Rs.
36 crores from Rs. 20 crores in 1975-76.
But, Sir, it is regretted that the schemes of
many of the isolated villages, have not been
included simply because of the fact that the
population of the tribals in these villages is
below fifty per cent. From my own perso-
nal experience, I can say, the conditions of
these isolated villages and the conditions of
the people living there are the worst.

1 would like to urge upon the hon. Minis-
ter to include in the tribal subplans even
those villages where the tribal population
constitutes only 20-25 per cent. I would
request the Minister to relax this population
criterion while framing the tribal sub-
plans.

SHRI HAMID ALI SCHAMNAD
(Kerala) : Mr. Vice-Chairman, Sir, the hon.
Finance Minister, Shri C. Subramaniam,
has, through his Budget, tried to help the
rich and the poor alike. As far as the
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poor is concerned, there are no fresh taxes
on consumer articles. As far as the rich is
concerned, he has not only taxed them,
but bhas also given tremendous reliefs. Mr.
Subramariam has presented the Budget
when the circumstances are favourable.
The year 1975-76 has relatively been a year
of good economic performance with a
bumper Larvest, stabilisation in the price
level, a marked improvement in the per-
formance of the Public sector and better
growth of industries. The Budget pro-
posals would accelerate production and
quicken t-2 pace of economic growth. As
has been —ointed out by the hon. Finance
Minister, the outstanding feature of the
Budget is the increase in the plan outlay for
1976-77, ~+hich is of the order of Rs. 7,852
crares, an increase of 316 per cent. It is
bound to stimulate all-rtound economic

activity.

The Income-tax and Wealth-tax rates
have beer reduced. The earlier reductions
have actuelly led to better tax collection.
This has rersuaded the Finance Minister to
go a little further in the same direction.
It is fer inhe income-earners, especially pro-
fessional; end businessmen, to respond to
the gesture by paviag in full what is due
from the~ to the exchequer voluntarily.
This would make them more honest. |
hope the; ~ould rise to the nccasion.

The voluntary disclosure scheme has
brought into the open all the unaccounted
income arJ wealth with some sections of
the public. I hope they would take advant-
age of the <Stuation and be in a position to
contribute o national development. The
compulsory deposit scheme has created great
hardship for the workers. 1 would request
the Firarce Minister to withdraw this
scheme.

I would like to say one thing as far as
the Wealts-tax is cncerned. Just like
Income-tax, whatever is exempted should
be exempted completely in computing the
tax. For example, if a person has a wealth
of Rs. 1,734,000, he should be taxed only on
Rs. 70,000 The entire amount should not
be taken into consideration for the purpose
of levying the tax. We should see that the
middle~class people are not affected. The
first Rs. One lakh should be exempted. [f
a persor £as propetty worth Rs. 6-7 lakhs,

l
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his entire property may be taxed. Some
times, a man who does not pay Income-tax
at all may be compelled to pay Wealth tax.,
After all, the value of the property would
mcrease every year. This should be consi--
dered by the hon. Minister.

Duties on drugs and medicines should be
reconsidered. This is affecting the human
beings. Under any welfare State drugs
should be within the reach of a common
man.

The Budget has not given the expected
relief to small farmers. Rural population
does not get much encouragement for agri-
cultural production. The reduction given
in fertilizers is not enough as compared to
the fall in the prices of the agriculturat
commodities. The agricultural prices have
fallen by 50 per cent but the price of indus-
trial products has not come down. Irriga-
tion facilities that have been provided are
not up to the standard as far as the farmers
are concerned. Credit facilities are not
there for poor farmers. The interest charg-
ed is very high. Credit facilities should be
given to the farmers at a lower rate of inte- -
rest. The hon. Finance Minister himself
has made it clear in his speech, 1 quote :

“Modern agricultural requirements vast- -
ly increased the input of credit. Since
nationalisation, commercial banks have
expanded greatly their activities in the -
rural areas. There 1s, however, still a
vast gap between what is available and
what is needed. This gap is now sought
to be filled partially by new established .
regional rural banks which will pay spe--
cial emphasis on meeting the credit needs
of the more vulnerable sections of the -
rural community.”

So, the Finance Minister himself admits
that there is a gap between what is available -
and what is needed. 1 appeal to the hon.
Finance Minister to see that these farmers
are given what is due to them for producing
more and more agricultural products.
Otherwise, they will run away from villages.
They would not cuitivate. Many of the
farmers who are producing foodgrains
will be compelled to shift to the commercial
crops because they would find that to be
more economical. -

The other thing is, crop insurance scheme -
has not been worked out. The farmers.
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should ve able to tnsure their crops against
the vagaries of nature. If there is any
damage to his crops on account of any
unforeseen reasons, like flood or drought or
any other natural calamity, he should be
able to get compensation just like any
other insured article. This would help
the farmer and give him a sense of security
for his day-and-night toil. He depends on
the pity of the nature and if the nature is
not in his favour. the crop that he grows is
destroyed. Sometimes pests desttoy his
crop and sometimes other natural calamities
are resnonsible for this. So, | submit
that there should be a crop insurance
scheme. The Gosernment should kindly
consider this, -

The r.ice of the coconuts has gone down.
Tt is really 50 per cent but the cost for the
farmer has gone up. Coconut is the main
economy of Kerala and many other States,
like Karnataka, Tamil Nadu, even Assam
and Bengal. What 1 want to submit is,
there was a proposal to form a Coconut
Boaid on a national level to help the co-
conut r'anters. to stabilise the prices, just
like you have the Rubber Board, you have
the Coffee Board. I submit that the
Government should have a Coconot Board
on a ~ctonal level.

As far as the agricultural ncome-tax is
concerned, | should like to point out that
there is no uniformity. Whereas the urban
income-tax for a person coming from
Punjab or Bihar or Kerala or Karnataka is
the sarme. so far as the agricultural income
of a peton is concerned, it is not uniform
in the States. Take, for example, Kerala.
If a person’s income from agriculture is
more than Rs. 5000, he has to pay income-
tax at the rate of 17 per cent. Karnataka
is also following Kerala in this regard. So,
for an income above Rs. 5000 up to Rs.
15000, ~e has to pay at the rate of 17 per
cent. And if his income is more than
Rs. 70,000, he has to pay agricultural income-
tax at ire rate of 70 per cent, as it is now.
Now, iz the present Budget of Kerala, I
think, they have reduced it to 60 per cent
or s0. So, the maximum agricultural
income-tax for a man from Kerala and
Karnataka is 70 per cent or more. On
the other hand. what is the tax that you levy
on a farmer in Punjab, Haryana, Andhra
Pradesh or Bithar? He has to pay only a
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nominal tax. So I want the Finance
Ministry and the Agriculture Ministry to.
have a uniformity with regard to the taxa-
tion of farmers; whether he comes from

Punjab, Bihar or Kerala, it should be the:
same.

Another thing, Sir, is with regard to the
aerodrome in Calicut. Calicut is a very
ancient city. Even before the Britishers
came, Calicut used to have trade with Arab,
China and other countries. Such an an-
cient, historical city like Calicut does not
have an aerodrome. The matter is pending
with the Government of India. The land
required had been acquired as early as
17-4-1971. The Kerala Government has
incurred an cypenditure of Rs. 15 lakhs for
this project. The matter is still a subject of
discussion between the Ministry of Civik
Aviation and the Planning Commission,
although this has been included in the draft
Fifth Plan of the Civil Aviation Department.
This may kindly be considered.

Kerala is chronically a deficit area with.
regard to foodgrains. Although we earn
foreign exchange by producing cash crops
tike tea, rubber and cashew-nuts, the locally
produced paddy is sufficient only for two to-
three weeks. Therefore, Kerala has to.
depend only on the supplies from the Central
pool. The State Government has been
making frequent representations to the Go--
vernment for increasing the allotment of
rice. The present allotment is 54,000
tonnes per month. That has been the
allotment in February, 1976. The Food
Minister of the State has sent a letter on
1-1-76 to thec Government of India urging
enhancement of rice allotment o at
least 73,000 tonnes per month so as to
enable the Government of Kerala to distri--
bute ration at the rate of 120 grams per
adult per day.

Sir, it is worth concluding now with a
word of thanks.

Thank you.

SHRIMATI LEELA DAMODARA
MENON (Kerala) : Mr. Vice-Chairman,
Sir, T support the Budget proposals for
1976-77. The Finance Minister sounded
very hopeful, self-confident and optimistic
when he presented the Budget, and he has.
imparted the same feelings to the nation.
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From a cautious, groping and none-too-
robust economy, we are now at the corner of
€conomic stability. And this Budget has
brought a feeling of relief to everyone. The
Finance Minister has assured the House
that a new dynamism is going to be injected
into our economy for accelerated growth.
Poetically he has stated that —-

4 P.M.

“There is a tide in the affairs of nations,
as of men, which taken at the flood leads
on to fortune.”

Tast year, listening to the sharp criticism
of the Budget proposals, I felt repeating to
the hon. Minister some lines from Tagore,
which T remembered—
“They call you mad,
Wait for tomorrow, keep silent;
They throw dust upon your head,
Wait for tomorrow;
They sit apart in their high seats,
Wait for tomorrow;
They will come down
And bend their heads.”
Those who attacked the Finarnce Minister
Tast year are now bending or should bend
their heads in apology because many of
their fears and doubts have proved false and
unjustified.

This Budget is hailed by all sections; most
people call it a common man’s Budget the
like of which has not come for many, many
years. Compared to the unexpectedly
high annual Plan outlay of over Rs. 7,850
crores, the new taxes are quite negligible.
The tax reductions are a pleasant surprise to
everybody. They may not be appreciable.
Nevertheless, they are like the straw taken
off the camel’s back to lighten its burden.
Soaps, detergents, plastics, blades, garments
and some other items, will be cheaper
because of the lifting of the excise duty on
them. But I agree with the hon. Member
from that side who spoke earlier that if the
removal of this excise duty and the conse-
quent reduction in price will only mean
soap of a bad quality, then the reduction
will be practically of no use.

with regard to blades, I do not know how
costly the production of blades is. But
when you have some increase in the import
duty of stainless steel and when with that
stainless steel you produce the blade and

! then when you reduce the cost, would it be
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economical or would it be possible to get a
good Dblade? Or is the steel indigenous
and the blade is not going to cost so much?
Well, T would Jike to have some clagification
about it,

When the excise duties were imposed,
it was said that the poor man would suffer.
But now when the excise duty is lifted, then
they say that it benefits the richer classes.
1 cannot understand that argument from
the Opposition,

For the poor workers. the pensioners,
the writers, the artists and the farmers, the
Budget has brought benefits, Exemptions
from wealth-tax on construction of smail
dwellings and other ameliorative measures
will have their impact on the individual
beneficiary. 1 wish that the Finance Minis-
ter could have considered an increase of
1 per cent of provident fund by the Govern-
ment because it is high time that we made
some provision for the worker after his
retirement.

Sir, 1 also feel happy that the Minister
has not isolated economic development from
social justice. But I do hope that some time,
very soon, we will have a general social
security scheme that will provide for all
old-aged and handicapped people as also
for the unemployed people—1 will not say
able-bodied people.

He has not also put a premium on poverty
and has consciously searched for effective
steps for the eradication of poverty. I
know that the concessions to the richer
section are a contentious step. But if such
concessions prevent tax evasion and in-
crease productivity, the experiment is worth
while. Care is to be given and a helping
hand extended to such sick umts, whose
ailment is environmental malaise. It might
save a number of small units from the red.
It is not the big groups that have to be
helped but the smaller entrepreneurs. I
am not going into the details of the tax
relief proposals in regard to the upper
sections. That has all been gone into in
detail. But I can only say that the Finance
Minister deserves our felicitations on mana-
ging through a very tough year wonderfully
well and stopping into the next with greater
confidence. He has achieved a growth
rate of 5 per cent and I think it is a very
commendable thing to do during the last

\
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year which has been a very hard one for
us.

Sir, the Finance Minister has kept his
promise to contain inflation. It has to be
admitted that India has been able to arrest
inflation, part of a world-wide problem,
as no other country in the world, which
has been in the grip of spiralling prices,
has been able to do. And that is no mean
achievement. It is not due to any magical
formula. A year’s determined and con-
stant struggle to get the nation to accept a
much-needed economic and social discipline,
effective arrangements for procurement and
distribution, streamlining of administration
and stern action against blackmarketing and
corruption have led to this. To me, the
Budget reflects the political situation in the
country which has withstood the shocks and
pressures of anti-Indian foreign influences
and anti-people internal subversion. Long
before the Budget came, the common man
had already started having a sense of satis-
faction at having escaped political hooliga-
nism and destructive action. The 20-point
programme had already introduced fresh
priorities in identifying programmes of
social concern to the weaker sections and
had given a new vigour to economic achieve-
ments.

Sir, I was just wondering why, when such
concessions were being given, a little reduc-
tion in petrol prices could not have been
thought of in view of our discoveries of
bigger oil fields. It would have been a
gesture through the Finance Minister by
the Petroleum Ministry. With regard to
tyres and tubes, I was wondering whether
the benefit would go to the producer only
or to the consumer also. I understand that
the benefit does not reach the consumer.
I hope some changes would be made so
that the' benefit would also reach the con-
sumer as well as the producer.

Sir, there are certain tax reliefs for which
I did not find much use. For example,
TV sets below Rs. 1,800 have been given
some relief. 1 just do not know whether
there is any TV set for Rs. 1,800. Then
it is said that drugs containing alcohol will
be taxed. Does it mean that homoeopathic
medicines which have also an alcohol base
and ayurvedic medicines will be taxed
further? Then that would again affect a
large section of poor people.
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SHRI BRAHMANANDA PANDA
(Orissa) : They mean tonics,

SHRIMATI LEELA DAMODARA
MENON : Medicines with alcohol base
and tonics. Regarding patent drugs, it is
the poorer sections that will suffer. The
rich will get the medicines anyway. The
poor petient does not take a drug out of
choice. The doctors prescribe it. And
when the doctors prescribe tonics to the
poorer people, they have to pay the increas~
ed price. So I would request the Finance
Minister to consider removing this extra
charge on patent drugs.

Sir, with regard to the integrated rural
development programme, it has really
caught our imagination. The old ideas are
giving place to new ones. India living in
villages will also see a new village economy
where people who do not live on land need -
not leave the villages and they will be given
a chance to remain in the village itself.
It is said that 75 million jobs are to be found
in the villages. That means that a large
number of our young people need not
leave the villages but live there itself.

In this connection, I would like to know
whether along with this new programme of
finding employment for 575 million people
with better scientific and technological
training, Government would consider im-
provement of the conditions of one of the
biggest and most backward sections in the
country, namely, the women. 1n the vil-
lages when you take ameliorative measures,
you have to consider the farm and the house
programme so that the problems of women
who form the largest working sections in the
agricultural sector are also attended to.
Today they suffer because they do not have
any scientific and technological training.
Women have proved today that they can
work in foundries or in any engineering
unit on their own. I would request the
Government to give the women special
training programmes which will give them
scientific knowledge and technological skill
so that the women, the home and the coun-
try will benefit from this.

When 1 think of the large vista of acti-
vities that are going to be undertaken, I
wonder whether we have the mnecessary
administrative machinery or accurate sta-
stics or enough popular involvement for
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making these programmes a success. One
factor I would like the Government to
consider is this. A new incentive of 25 per
cent is given to the industries for the pur-
chase of machinery etc. Would such a
concession be given to the farming sections
so that greater inputs are put in the land?
Will the Government give 25 per cent
concession to the farmers also?

Speaking of my own State, Iam glad
that Shri Schamnad has raised some of the
points. Kerala js making a brave effort to
attain a breakeven in all spheres. Yet it is
finding it very difficult. Food produc-
tion has increascd in the State. Never-
theless, it is not enough. 1 am glad that
earlier in this very House the Food Minister
said that Kerala will be given adequate
supplies of rice. | only request once gain
that this assurance should not be broken
and Kerala should get at least 120 ounces
of rice which is a commitment made to the
people and this commitment can be ful-
filled only if rice comes from the Centre.

With regard to the aerodromes, Shri
Schmnad has spoken about” only Calicut
aerodrome. There are three aerodromes
under the consideration of the Central
Government., Trivendrum aerodrome is
very vital because 1t is going to be an inter-
national hop-over. Cochin airport is of
vital importance not only from the point of
view of Kerala, but also for the entire South
India because of its large industrial impor-
tance. These three aerodrome projects
are sfill under the consideration of the
Government of India.

SHRI HAMID ALI SCHAMNAD (Ke-
rala) : Let them improve the existing aero-
dromes. 1 want drinking water first. But
she wants Biriyani.

SHRIMATI LEELA DAMODARA
MENON : Let us have both water and
Biriyani.

My request s that when there is such a
big annual plan outlay for the whole of this
country, part of 1t could be channelised for
Kerala so that some of these very vital pro-
jects in Kerala can be undertaken and
completed.

Another project on which a decision has
to be taken is the super-tanker berth at
Cochin. This is one of the pet programmes
of the people of Kerala. But it has not yet
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got the same enthusiasm of the Govern-
ment.

I also agree with Shri Schamnad with
regard to the Cocoanut Board. Not only
the price of cocoanuts is going down, there
is also lot of other problems with regard to
cocoanut cultivation.

Therefore, it is vital and necessary that a
Cocoanut Board should be setup and the
whole cultivation as such should receive
better assistance and investment facility.

A fresh point with regard to Kerala, which
requires aid, is that even while we are think-
ing of plans and programmes for the next
year, we should pay immediate attention to
the coir and cashew industries which are
still not out of the woods. Sir, I am interes-
ted not only in these two industries, but
also in the people involved in them because
more than ninety-nine percent of the wotkers
in these factories are women and, today,
because of the bad state of these two indus-
tries, they are the worst exploited labourers
in the whole country. perhaps in the whole
industrial world.

Then, Sir, there is a big crisis developing
amongst the educated boys and girls in
Kerala because of unemployment. 1 would
like to make a plea, Sir, that while we are
thinking of many projects like the “70 mit-
lion jobs in the rural areas” project, unemp-
loyment in Kerala must be immediately
attended to by the Government. Othetwise,
Sir, the underworld forces of reaction are
goint to utilise these people and already
there are signs being noticed that this is
being done.

With these few words, Sir, T support the
Budget proposals and T make a plea for
special consideration to be shown to Kerala
which is probably the southernmost State
and which is far away {rom Delhi and hence
needs special attention.

SHRI KHURSHEED ALAM KHAN
{Delhi) : You say something for Delhi also
so that Delhi also will get something.

SHRIMATI LEELA DAMODARA
MENON : For that you people are there,
Sir, once again I congratulate the honour-
able Finance Minister for having brought
this country to this level of stability and
growth. Thank you, Sir.
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SHRI N. K. BHATT (Madhya Pradesh) :
Mr. Vice-Chairman, Sir, I would like to
associate myself with the earlier speakers in
welcoming the Budget. The people of this
country are also very happy over this bold
and realistic Budget. Probably, it is for
the first time since the country attained
Independence that we have a Budget bene-
ficial to every section of our society. Every-
body has got something in this Budget for
which the entire country offers its congra-
tulations to the hon. Finance Minister.

Sir, the general reaction to the Budget,
as I said earlier, has been very favourable
and I should say this Budget is a sort of gift
to the emerging disciplined society, which
is determined to work for improving the
overall condition, whether it is defence or
the industrial sector or the agricultural sector.

Sir, though a deficit of Rs. 320 crores
has been left uncovered, incentives have
been given to promote investment. These
incentives are bound to give a new oriene
tation to our entire socio-economic structure.
The net additional taxes would amount to
Rs. 80 crores, Rs. 48 crores for the Centre
and Rs. 32 crores for the States. The
budgetary gap of Rs. 368 crores at the exis-
ting taxation level would thus be reduced
to Rs. 320 crores. The current year is
expected to and with a deficit of Rs. 493
crore. But with our foodgrains production
the order of 114 million tonnes and an an-
nual growth ratc of 5 per cent, I do not think
this deficit would add to inflationary pres-
sures.

Tax rates have been reduced at all levels
to benefit both the producer and the con-
sumer. This has been reflected in the
overall Budget proposals. T would like to
give a few illustrations. Reduction in ex-
cise duty on laundry and cheaper toilet
soaps, detergents, stainless steel blades,
small-sized table and pedestal fans, dry
cells, cut in excise duty on medium-sized
refrigerators, small TV sets, passenger ¢ars,
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jeeps and ambulances, excise duty exemp-
tion to motorised cycle-rickshaws, rationa-
lisation of excise duty on cotton textiles,
reduction in levy on machinery and equip-
ment for fertiliser and newsprint factories,
reduction in duty on computers, abolition
of duty on rock phosphate and sports goods
required for international competitions, all
these testify the determination of the Govern-
ment to improve the socio-economic life of
our people and to improve their living
standards.

Sir, the demand for reduction in the price
of tractors is a genuine one. When all
other requirements of the people are being
considered, including making available
cheap TV sets, I would request the Finance
Minister to consider this demand also, more
so when he has given a new orientation
to our economic industrial and agricultural
activity.

The maximum marginal rate of taxation
has been brought down from 77 per cent to
66 per cent. Similarly, there has been
redvction in the rates of Wealth-tax at all
levels. The Finance Minister has rightly
said that the present higher rates of tax
provided a powerful incentive for mani-
pulation and widespread tax evasion. This
does not need any illustration, This could
be seen from the fact that capital has been
shy in our country. People with money
were not coming forward to invest it. The
new concessions which have been given by
the hon. Finance Minister are bound to
give an impetus to increased investment and
economic activity.

In this connection, I would like to make
a mention of the voluntary disclosure sche-
me and the response, it has secured.
I am sure, Sir, in course of time as the at-
mosphere and the climate is warming up,
the country is bound to have more such
disclosures. The income which was hidden,
the black money, is now going to be white
money and it is bound to be utilised for
investment and other nation building act-
vities.

AN HON'BLE MEMBER : It is virgin
money.

SHRI N. K. BHATT P Well, it is a
matter of opinion but the fact cannot be
denied that the black-money has played
havoc. The Compulsory Deposit Scheme
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has been extended for a year more for rais-
ing resources for financing the Plan and also
to reduce the inflationary pressures gene-
rated by large disposable incomes in the
hands of income-tax assessees. While 1
am on this question of Compulsory Deposit
Scheme, I for one must support this scheme
because in any society where you want to
build up or make further investment, the
money has to come. Though the working
class people are poor and may not be able
to make huge investment, the Compulsory
Deposit Scheme enables to give them a
sense of pride and a feeling that they are
equally partners in building up capital in
the country which is required for devevlop-
mental activities. 8ir, from this point of
view, the working class people do deserve
to be congratulated for the co operation
they have been giving in ¢ontributing to the
Compulsory Deposit Scheme.

A scheme of investment allowance for
certain priorities is to be introduced to
replace the presént scheme of initial depre-
ciation allowance.

Sir, another very important feature of the
Budget proposals is that the Indians abroad
will be exempt from wealth tax for 7 years
in respect of savings they repatriate to
India. Sir, the Indians living abroad are
not less patriotic. A good number of them,
though they have not visited the countsy
for a long time, still look to India as their
benefactor, and they have been sending
money to their people in India. Though
foreign exchange racketeering and all those
things were there, this proposal is bound to
get good response and the Indians abroad
will be transmitting their money this way.
The concessions given to them are bound to
have a sort of impetus and encouragement
They will be willing to transfer the money
they are earning abroad.

There is a suggestion that a committee
will be set up to review the systzm of in-
direct taxes. Sir, I feel that this committee
should not be like other committees.
hope it will have business-like deliberations
and go forward with such proposals which
should ultimately help in introducing che-
cks on foreign exchange racketeering, Sir,
this is certainly a very good move.

A record Plan outlay of Rs. 7,852 crores
has been provided for 1976-77 with empha-
sis on the completion of projects in key
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sectors such as irrigation, agriculture,
power, petroleum, coal, steel, transport and
communications, This is 31-6 .per cent
increase over the current year’s allocation
of Rs. 5,966 crores.

Sir another highligbt of this year’s Budget
is the new social recurity scheme for which
necessary legislation, as has been stated
would be introduced in the current session
by the Labour Ministry, under which in the
event of demise of a worker while in service,
his dependents would be entitled to an
additional payment equivalent to the average
balance in the provident fund account
during the preceding three years subject to a
maximum of Rs, 10,000, The scheme would
apply to all subscribers who have main-
tained a balance of Rs. 1,000/~ during the
preceding three years. The scheme would
be jointly financed by the Government and
the employees. This is indeed a most wel-
come feature and working class IT over the
country have very much appreciated the
move.,

Sir, on the side of agriculture, there is a
provision in the Central Budget for irriga-
tion and flood control of Rs. 20 crores,
which along with the State and Union Terri-
tories Plans will be Rs. 673 crores. For
major and medium irrigation and flood
contre! these provisions have been made.
This is bound to give a new impetus and a
new momentum to our economic activities
in the country,

Under the 20-Point Programme, provi-
sion has also been made to bring, T think,
five million hectares under major and
medium irrigation during the Plan period.
The investment proposed next year would
create potential for one million hectares
more. This is something very commen-
dable,

The allocation for the steel sector is
Rs. 402 crores. This has also been doubled.
The allocation for petroleum and petro-
chemicals has been stepped up from Rs. 170
crores in 1975-76 to Rs. 274 crores in

1976-77 andrightly so. As has been stated
from time to time by the Minister for Petro-
leum, the country is really making headway
towards selfreliance and we have made a
break-through. Of course, there is a feeling
in the country only, with the progress made
in the field of oil, the prices of petroleum
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products, particularly of petrol, are not
being reduced. I would not like to go into
the merits or demerits of this proposal. But
I do feel that paying higher price is also
a contribution on the part of those who use
petrol to give a boost to make the country
self-reliant in oil and other petroleum pro-
ducts.

On the Defence side, the outlay is Rs.
2,544 crores. We all know that a country
which wants to be self-reliant, a country
which has to cater to the requirements of
its people has to give priority to economic
activities. But at the same time we also
know, if past experience is ahy guide—
there have been onslaughts on our country
during the last fifteen years—it is most
appropriate that a country which is strong
enough to defend itself can alone have the
capacity to develop its economic self-re-
liance. Tiom this point of view, nobody
has any grudge over whatever provision is
made for Defence. With our progress on
the technological side, the country will be
equally strong to defend its frontiers against
any aggressor. The Minister of Defence has
rightly stated that we do not have any eye
over anybody, but if any country is going
to have any eye over us, whoever may be its
allies, we do not care, and our country will
fight any aggression as one man, as was
done at the time of the previous aggressions
over us. A strong country is not only an
asset to us, but it will also be a séurce of
bringing about peace not only in the sub-
continent but also in the whole Asia, may be
in the whole world.

In the Budget for 1975-76, the emphasis
was on stabilisation and consolidation.
We can proudly claim that both these
objectives have been more or less achieved.
In the next year’s Budget, the emphasis is
on growth, and rightly so. For this, price
stability should be harmonious, exports
should increase and non-developmental
expenditure should be reduced.

No doubt, many incentives have been
given for the corporate sector. But the
Budget also helps the pensioners, the indus-
trial workers and the smokers of cheap
brands of cigarettes.

Sir, these are some of the observations
that I have to make. But I would also like
to draw the attention of the hon. Miaister
to two more items. A special feature of
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the proclamation of emergency has been
that there has been, during the last six
mpnths, a hectic industrial activity, and
progduction has increased considerably.

Sir, I am one who is connected with
industrial production activity and 1 would
like to mention the instance of coal. Coal
production has gone up considerably but
the difficulty we find is that where there is
coal, there are no transport facilitics and
where there are wagons, there is no coal.
This anomaly has got to be rectified, and
that can be done only by providing more
money for transport and communications.
There have been proposals that new railway
lines have to be laid to connect all the coal
mines with the other centres. 1 hope that
the Finance Minister will give due thought
to this question.

Another suggestion that 1 would like to
make is with regard to prices. Prices are
a major factor to be watched and under
check to generate a proper socio-economic
climate for our people, We have seen big
fluctuations in prices during the last few
years. Prices had gone up without any
rhyme or reason. In some cases, prices
had been kept under control. As was
pointed out, the Agricultural Prices Com-
mission has also made certain recommenda-
tions without going into the realities of the
whole problem. From this point of view,
I would suggest that there should be a
standing prices commission which should
look into and study the various factors which
determine the prices of vartous commodi-
ties. If thatis done, it will be complelely
in tune with the objectives that the country
has er the proposals and objectives that the
hon. Finance Minister has, especially at
this time when he has come with his new
proposals.

Sir, one word more and I have done, and
that is with regard to the economically
backward States in our country. Of course,
the whole country is economically much
behind and we all have to work hard to
make it prosperous. But some of the States
are economically very much backward and
that backwardness is not because the people
are poor. It is because they do not have
the infra-structure, particularly with reagard
to tra_nspQrt and communications. Sir,
I have in view the case of Madhya Pradesh.
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When this State was formed, the States
Reorganisation Commission did make cer-
tain recommendations knowing full well
that it was a vast State which did not have
proper transport and communications. 8ir,
I would say that if I have to go from Nagpur
to Bastar, which is at the farthermost end
of my State. I take 25 hours by car because
there is no other communication, no raitway
line not even roads in many areas. It is
an area where we have found gold, atumi-
nium, tin and a number of rich mineral
deposits. The development of these mine-
rals, or I should say the exploitation f these
minerals, to the benefit of the people cannot
be done unless some positive mcasures arc
taken to provide, finances which the State
can use for its development and other eco-
nomic activities.

Sir, with these words, 1 once again congra-
tulate the hon. Finance Minister for bring-
ing this forthright, bold and realistic Budget
which is neither “left” nor “right”, which
has not been brought with any bias but
which looks to the genuine requirements of
the people. And for this, be deserves
congratulations from all sections of our
people. 1 am hopeful that the economy
will become buoyant and grow at a rapid
rate. Thank you.

SHRIG. LAKSHMANAN (Tamil Nadu):
M. Vice-Chairman, Sir, this Budget is not
Mr. Subramaniam’s Budget. This is a
Budget of Kubera. Kubera is the wealthiest
god. And this is a Budget of Kubera.
When the 20-point programme has been
placed before the people and when we
require money to implement the 20-point
programme, I do not know how various
concessions have been announced by the
Finance Minister. 1 may state that this is
not an occasion to announce tax conces-
sions in wealth-tax and other taxes. When
we require money for implementing the
20-point programme, 1 do not know how
Mr. Subramaniam has decided to give some
concessions in wealth-tax and other taxes.
Therefore, Sir, I would say that this is not
a Budget that should be presented in
Parliament when the emergency is there.
This Budget has hit the middle class and the
poor people. At their cost, concessions
have been announced to others.
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Sir, take for instance, the dearness allo-
ance that has been announced to the pen-
sioners. The Pay Commission’s recom-
mendation was that for every increase of
16 roints, pensioners should get an increase
in dearness allowance. These recommen-
dations of the Pay Commission were accep-
ted by the Government in toto. The pen-
siopers, in the lamguage of our Prime Minis-
ter, are unorganised labour; they cannot
organise themselves into an organisation
and fight for their rights and get things done
frem the Government. They are the poor
people who have served in Government ser-
vices Tor 25, 30 and even 40 years. These
peeple should have been given three to four
instalments of dearness allowance increase.
But the Government announced an ad hoc
increase of Rs. 10/- or 10 per cent, In
this country pensioners are not treated
honourably. 1In other countries it is not
so. Take, for instance, France where the
pension is three times the basic pay. In
the United Kingdom the pension is the last
pay drawn. But here what is the pension?
A clerk who gets Rs. 500/~ will get a pension
to Rs. 140/- or Rs. 150/-. The moment he
hears that he is going to retire, he falls sick.
After retirement he may not survive for
many years due to starvation. 1 hope the
pensioners will not mistake me when 1 say
that some of the Government pensioners
are beggars in the streets. We meet some
of them. “They ash: “Where are you go-
ing?’. If I say: “1 am going by this
bus”, the pensioner wil say: “l am a
Government pensioner”. May be State
Government of Central Government. a
was drawing Rs. 500/-. Now I am get-
ing a pension of Rs. 150/-. 1 have five
children, all of marriageable age. I am
not able t0o make both ends meet. I want
somec money.” This is the position of
Government pensioners. 1 do not know
why the Government is not implementing
the Pay Commission’s recommendations in
regard to the pensioners. Some conces-
sion has been given in the wealth tax. But
pensioners are not getting what they should,
even according to the assurance given to
them on the basis of the Pay Commission’s
recommendations. 1t is being denied to
them.

Their recommendations are not accepted
in regard to grant of dearness allowance.
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Two years back our benign Government
thought that because of payment of extra
dearness allowance to their employees,
inflationary trends were noticed and there-
fore they decided that it should be im-
pounded. It was very clearly stated that
that the impounding will be only for two
years, Now an announcement comes that
it will be evtended for another year. The
Government employees were thinking that
they would get back the impounded amount
with the very good interest at the rate of
12 per cent. Now they are told they can
take back the amount. But see the cheating
that has been done by this Government to
the employees. They are not going to
give anything to them because the impound-
ing continucs and the same Rs. 1000 crores
will still remain with the Government.
They are not going to give anything from
what they have already impounded.
Therefore, you will see, Sir, that the
Government thinks that because it has im-
pounded it, the Government employees
have managed somehow. Sir, if the Govern-
ment appoints a committee and tries to see
how the Government employees have been
managing all these two years without getting
their DA because it has been impounded,
it will come to know that these people have
taken loans thinking that they would get at
least after two years this amount. Of course,
they would return it in four or five instal-
ments. But, Sir, they have already taken
this amount on loan from persons on the
basis of promissory notes and other things
and there are people to give them money
thinking that they would get it after two
years or so. Has Mr. Chavan assured us?
No. Has Mr. Subramaniam assured us?
No. Have they assured that they would
definitely get this amount after two years?
No. 1 say this because if a promise is made
by the Government, the Government has to
honour it. Whatever might have been.the
difficulties of the Government, it should
not have impounded the DA for one more
year. Therefore, Sir, I say that it has hit
the middle-class people and it has hit the
ordinary people. But, Sir, to whom have
they given concessions? They arc giving
concessions (o the wealthier classes? These
two things—impounding of the DA for
one more year and not granting DA to the
pensioners as recommended by the Pay Com-
mission—are the two examples which ¥
have cited to show that this is a Kubera’s



215 Budget (General)

{Shri G. Lakshmanan)

Budget presented by Shri Subramaniam
and is a Budget for the Kuberas and not
for the Kuchelars. You know, Sir, .hat
Kuchelar has 27 children. This Budtet is
going to affect the Kuchelars , but is going
to help the Kuberas. Therefore, Sir, this
Budget is a Kubera's Budget.

Another thing I want to tell is that as far
asTamil Nadu is concerned, a great injustice
has been done to it. Sir, right from the
year 1957, we have been crying for a steel
plant at Salem and a Steel Plant was inaugu-
rated at Salem sometimes back and the
estimated cost is Rs. 818 crores. But, Sir,
do you know what they have allotted?
They have allotted last year only three crores
and this year also they have allotted another
three crores only! How long it take at
this rate to complete it? Tt will take two
hundred years, according to the present
calculation! 1 cannot accept if they say
that they have done this thing with regard
to some of the existing plants. You know,
Sir, that for the Bhilai complex they have
allotted Rs. 119 crores and for the Bokaro
plant, Rs. 150 crores. But they have
brought down the allotment for this plant,
the Salem Steel Plant, Qur Finance Minis-
ter, Shri C. Subramaniam, has already
become the Finance Minister for Tamil
Nadu also and in the Tamil Nadu Budget,
he has asked the Central Government to
allot at least sixteen crores for this and the
MPs of Tamil Nadu also have already ap-
proached our Prime Minister and have asked
her to allot at least sixteen crores of rupees.
This has not been acceded to and they are
not getting it and we are getting only three
crores. 1 do not know why this figure is
being pursued by our honourable Finance
Minister, He knows pretty well that this
amount of three crores would not be suffi-
cient. It would be sufficient for what?
It would be sufficient only to pay the sala-
ries to the Class III and Class 1V staff.
Therefore, Sir, I say that a great injustice
has been done in this regard.

Then, Sir, there is another thing that we
are expecting and that is the second mine
cut at Neyveli and, if that is conceded,
definitely the power problem as far as Tamil
Nadu is concerned can be completely solved,
But that is not going to come,

_ Then_, Sir, the super thermal plant in
Neyveli has also been shelved.
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When we speak about these things, we
are being misunderstood as separatists,
And when we compare these Bokaro, Bhilai
and other plants with Tamil Nadu, imme-
diately we are considered to be socessionist
and separatist forces, and, therefore, we
are not taken into consideration at all.
And, here, Sir, the hon. Finance Minister,
with all his goodness, Hhs helped the
wealthy people. I may tell him, Sir, that
the wealthy people of this country are not
going to return his noble treatment. You
are going to see this next year when you
present the Budget. T think, the hon. Mr.
Subramaniam will present the Budget next
year also. He is going to see that because
of these concessions shown to the wealthy
people, they are not going to turn a new
leaf and pay the taxes to the Government.
They are not going to pay the amount, and
you will see it. For sales+tax they have
Chartered Accountants who prepare their
accounts, at every stage they have accoun-
tants who prepate their accounts, in such a
manner that they have not to pay any tax,
The Government should take stringent
measures, I would say that the uneducated
people pay their taxes all right. But the
educated people are not paying the amount,
Then, what ate the sources from where we
can collect? T can tell you, Sir, that there
are doctors who are having very good Prac-
tice, but no income-tax is paid by these
doctors., Private dispensaries are being
run by big doctors, famous doctors. Are
they paying the income-tax correctly? 1
do not know if there are any lawyer friends
here But how many lawyers are there
who are earning a lot of money but who are
not paying income-tax? Therefore, you
will see, Sir, that uneducated people, poor
people, are paying the income-tax gll right.
But educated people, learned people, who
know everything about budgeting in this
country, about wealth in this country, do
not pay it. The Government should take
effective measures to collect this amount,
The reduction in wealth-tax and other
things are going to help them only. How,
according to the Wanchoo Committee
Report, five thousand crores of black money
would be lying with these people? These
people should never be shown dny mercy,
and that even when there is emergency here,
For the past 25 years, what were these
people doing? What was the wealth of
Tata before Independence? What is the
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wezlth of Tata today, or of Birla or Dalmia
or the hundred families which have been
mentioned by the Monopolies Commission?
Were they paying the income-tax all right?
If they have been paying income-tax all
right, then how are they getting so much of
wealth—Rs. 5000 crores or Rs. 6000 crores
black money in this country? Are we to
show mercy to these people? Of course,
the hon. Mr Subramaniam has been very
neble towards them, But, as I said earlier
they are not going to return that nobility
correctly. They are not going to pay you
any tax.

Theretfore, thesc Budget proposals are
likely to hit the ccmmon people, ordinary
people, poor pensioners, who are rotting
in the streets like beggars.. (Time Bell).
If the Government gives an assurance to
these people that whatever has been re-
commended by the Pay Commission will be
implemented—and the Government can do
it, because they have got a majority—they
will do good to the poor people.

Therefore, Sir, as far as this Budget is
concerned, this is an attack on the ordinary
people. Sir, I saw in the newspapers the
tax-evaders welcoming this Budget. Tax-
evaders welcomed this Budget: wealthy
people welcomed this Budget, and not by a
clerk in the post office or’in the Secretariat.
They have not welcomed this Budget.
Thercfore, Sir, this is not a people’s Budget.
This is Kubera’s budget. Of course, 1
do not want to say but it has to be seen,
because of the tax concessions given, whe-
ther these people will pay the taxes correctly.
Sir, if the Government are a little bit strin-
gert and a little bit stronger, there are
sources from where they can collect income-
tax. And I would say that the educated
people in this country are the people who are
evading the income-tax, and they are not
paying their taxes correctly. These doctors
and lawyers and these people who are run-
ning the nursing homes, and these lodges,
and if they are touched by the hon. Finance
Minister, definitely we will get the amount
that you want, and we can definitely use
it for the 20-point programme. Not only
that, we can even simply feed the pensioners
and the Government employees. There-
fore, Sir, | oppose this impounding of dear-
ness allowance. As an accountant, the hon,
Minister who hails from Tamil Nadu, has
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how cunningly done this.
to touch that amount. He is impounding
it for one more year. This collection will
go to the pcople and, therefore, he is not
touching it. He has very carefully done it.
Because he comes from the South, I must
give him praise. Sir, this impounding
should not be there. The Government

employees are not able to make their both
ends meet.

He 1s not going

Sir, on what items the concessions are
given? On refrigerators and then on cars.
Who are the owners of these manufacturing
organisations? They are the Tatas, the
Birlas and the Dalmias. The Secretariat
clerk hgs no money. Whom this con-
cession Is gomg to help? This is going to
help the people who are already wealthy,
And what are the concessions for the ordi-
nary p.eop!e in this Budget? Nil. The
concessions are, withholding of some pen-
sion, impounding of dearness allowance
and all these things. Therefore, 1 would
say that this a Kubera’s Budget. This is
not a poor man’s Budget. It has hit the
people very strongly and very heavily when

there is emergency in this country. Thank
you, Sir.

SHRI B. RACHAIAH (Karnataka)

Mr. Vice-Chairman, Sir, at the outset I
thank you for calling me to participate, in
this debate. Sir, I do not want to take
much time of the House, and I do not want
to bore the Members, also except to say a
few words on the Budget proposals for 1976-
77. .Sir, the hon. Finance Minister has
received wide applause and support bo;h
from the public and the hon, Members
both the Houses for his efforts in giving a
Budget with massive reliefs. sijr I must
congratulate him for the e(ercisé he has
done to give a massive outlay for the year
1976-77 which amounts to Rs. 7852
crores, an increase of nearly 32 per ’cent
over the last year. And this is the highest
Increase, ever since Planning started, in
any one year. In addition to this, Sir ’the
Budget has special features in not taxin'g the
public. This is the Budget with the teast
ta{(ation and with massive reliefs. It js bctil
oriented with an accelerated speed,

from

Sir, the maximum rate of income-tax
has been reduced from 77 per cent to 66
per cent. 1 think this is a very reasonable
step aken in view of the fact that when the
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Voluntary Disclosure Scheme was intro-
«duced the tax rate made applicable to them
was only 66 per cent whereas the honest
tax-payer was required to pay 77 per cent.
Therefore, the reduction from 77 per cent
to 66 per cent is quite reasonable and the
honest tax-payer is satisfied with this re-

duction.

Sir, the relief given in the wealth tax is
also welcome. But I am surprised to find

that the exemption limit in the case of Hindu

undivided families has been reduced from
Rs. 2 lakhs to Re. 1 lakh. As a corporate
body in the rural areas, [ hope the hon.
Minister, Shri Subramaaiam, will not want
to sez Hindu familics separated on acc.ou.nt
of the reduction in this exemption lu.mt.
“Therefore, I would request him to reconst.de?r
this point once again and see that the origi-

nal exemption limit is restored.

Sir, with regard to reliefs given in respect
«of cars, T.V. sets and other articles, they
are only going to provide soms relief to the
“industry which is in recession. I woulg
request the hon. Minister to extend this
concession in respact of tyres and tubes to
the actual users after purchase of cars
who want to replace them. Furthermqre,
Sir, if there is any possibility of reducing
the price of petrol, it would be a very wel-

come thing and in the interests of car

users.
Sir, from the common man’s point of
view especially of those living in the rural
areas, it is felt that so far as ,keroser.le is
concerned there has not been any consider-
able reduction in its price; on the other
hand, they feel that there has been some
increase in its price because of the paucity
of kerosene. There also 1 feel that the
hon. mninjster should see some way to
give relief to the users of k‘erosene oil.

Sir, so far as the investment scheme of
the industries is concerned, they would |get
about 25 per cent incentive. The same
concession should be extended so far as
the agricultural investment is concerned.
My friend, Mr. Sultan Singh, was vehe-
mently urging the hon. Minister for Fin-
ance to extend the same concession with
regard to agricultural investment, particu-
larly if the farmers want to purchase
any agricultural implements like tractors,
power tillers or harvesters. Apart from
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that, if a farmar wants to start soms agro-
based industry like dairy developmant or
sheep development or poultry develop-
ment or soms such industry on these
lines, w2 must encourage them by extending
this concession to them also.

Sir, he has bzen kind enough.tolreduce
somez price with regard to phosphate and
powash fertilisers, Sp far as nitrogendus
fertilizer is concerned, a relief of only Rs,
100 per tonne is given. Sir, a farmsar can-
not afford to purchase nitrogenous ferti-
lizer at the rate of Rs. 1750 per tonne. In
the interests of the larger sections of farm-
ers, he should consider the question of
reducing the price of nitrogenous fertilizer
products to the original level especially in
view of the fact thata farmeris coutti-
buting 42 per cent of his income to the
national exchequer.

In addition to that, Sir, he has baz
asked to sell his produce at a very cheap
price that is, cheaper by 25 per cent. That
way he has been really making a sacrifice
of his incom: and, therefore, we have to
make good his loss by giving him more
incentives to grow more for the nation.

Sir, the Indians who are living outside
the country and want to remit their moaey
here, have been given a concession, It is
really a welcome measure. Tax incentive
has also been given to those Indians living
outside if they want to come back and start
industries here. [t is really a very imagi-
native and a calculated proposal. I think
most of the Indians who are abroad, will
take advantage of this opportunity and see
that our country is eariched by more indus-
tries.

When we think of industries, Sir, T am
reminded of the note which the hon. Min-
ister has circulated with regard to the inte-
grated developmznt of the rural areas. Most
of the industries have been concentrated
in the districts or the State headquarters
and we should form a policy to see that
they are dispersed in rural areas. In order
to attract people to start industries in
the rural areas, some more incentives have
to be given. Such incentives should ba
given particularly to industries which h>!»
the common man.
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Sir, we have been seeing that even the
bread which is the common man’s food, is
not sold at a cheaper rate and we have not
made enough eflorts to see that the bakeries
are started all over the country so that the
common man gets his bread at a cheaper
rate. An attempt has to be made to see that
the indigenous raw material is made use
of.

There are several other industries which
depend on oilseeds, cotton, jute and many
other products. For that, we have to ask
the industrialists to go to the rural areas
and start the industries instead of starting
them in the city areas. For that, they require
some infrastructure, means of communi-
cation, transport and railheads. All these
things come in their way. Therefore, we
have to see that infrastructure is made
available for these people so that they may
start new industries in the rural areas and
not concentrate in the urban area.

Sir, when we look into the Budget figures
of last year, we find that the deficit has
gone up to Rs. 490 crores and this year also
it is expected that there will be a deficit of
Rs. 320 crores. Every year, Sir, there are
some unforeseen incidents and some un-
avoidable expenditure has to be incurred.
Therefore, the Budget proposal is always
approximate. In actuality, we see that the
expenditure increases and revenue receipts
are also considerably less. Therefore, our
attempt should be to increase the efficiency.
Unless it is increased, we cannot recover
the taxes with confidence. Therefore, in
addition to the concessions shown to the
industrialists, individuals and the business
people, we have to continue the raids which
we started. The raids should not be slack-
ened. Unless this strictness is there, many
of these people would not some forward
for voluntary disclosures. Therefore, that
has to be continued on the one side and
the confidence reposed on the individuals
and industrialists has to continue for one
more year. Then we should see the perfor-
mance and see how they respond to the
Government’s faith and confidence.

Sir, there is no tax on expenditure. The
industrialists are expected to reinvest their
profits and start further industries. There
should be some tax on the expenditure and
a limit should be imposed so that they may
not misuse it for personal luxuries.
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Sir, T have one or two suggestions to
make for the consideration of the hon.
Minister of Finance.

One is in regard to the interest rates
charged by the banks. Only a few weeks
back, the Reserve Bank of India reduced
the rates from 18 per cent to 164 per cent.
Even this is not commensurate with the
interest the depositors are getting. There-
fore, this should be reduced still further
to benefit the middle-class and the needy
people. The traditional way of taking loans
from the moneylenders has come to an end.
People have to depend on the cooperative
societies or the regional rural banks which
have been opened recently. But there fs a
large gap between their requiremants and
the availability.  Therefore, the interest
rates should be reduced. We should also
think of licensing people for lending money
till there is enough number of regional
rural banks. Otherwise, the rural people
would be put to great difficulties.

Then, Sir, I have one or two suggestions
to make. One is, the provident fund rate
should be increased by one per cent in
regard to every wage-earner. There should
be a compulsory saving by every person
to the exient of 10 per cent of his income.
We should also increase the age limit for
marriage to curb the population expiosion.
This is a practical way to solve this
problem.

We should also work out schemes for
crop insurance and insurance for the live-
stock. If we have such schemes, farmers
would feel secure. Sir, we have recently
imposed a ceiling on vacant urban land.
But we have not imposed similar restrict-
ions in regard to urban buildings. People
can have any number of buildings without
being taxed. Perhaps, the hon. Finance
Minister thinks that this is within the
purview of the States. Tt is allright if the
States are going to do it. If they have no
jurisdiction according to the provisions of
the Constitution, I would request ths hon,
Minister to see that they are taxed.

The price support scheme in rcgard to
the agriculturists should be continued. We
should also have a scheme of job security
for the rural population, particularly in
regard to the ex-bonded labourers. They
are finding it difficult to get jobs. Therefore,
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schemes have to be formulated in this
direction. They can be rehabilitated with
the help of a common fund financed by the
Centre and the States. With these words, I
once again congratulate the Finance Minister
for his bold, imaginative and balanced
Budget.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA) : I would like to
inform the House that discussion on the
Budget would continue tomorrow. The
hon. Finance Minister would reply to the
debate on the 25th March, immediately
the Question Hour.

MESSAGE FROM THE LOK SABHA
The Appropriation (Vote on Account)
Bill, §76

SECRETARY-GENERAL : Sir, 1
have to report to the House the follow-
ing message received from the Lok Sabha

signed by the Secretary-General of the

Lok Sabha :

15RSS/76~G,LP.F,
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“In accordance with the provisions
of Rule 96 of the Rules of Procedure
and Conduct of Business in Lok Sabha,
1 am directed to enclose herewith the
Appropriation (Vote on Account) Bill,
1976 as passed by Lok Sabha at its sitt-
ing held on the 23rd March, 1976.

The Speaker has certified that this
Bill is a Money Bill within the meaning
of article 110 of the Constitution of
India.”

Sir, I lay the Bill on the Table.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): The House
stands adjourned till 11 A.M. tomorrow.

The House then adjourned at
thirty-six minutes past five of the
clock till eleven of the clock on
Wednesday, the 24th  March,
1976.



